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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH PUNE
AT PUNE
ORIGINAL APPLICATION NO. 220 OF 2023 (WZ2)

In the matter of news item appeared in the newspaper ‘Indian Express’
dated 30.11.2023, titled as “fire at Chemical Plant in Surat, 24 workers

injured.’

REPLY ON BEHALF OF RESPONDENT NO.04
(M/s AETHER INDUSTRIES LTD.)

MAY IT PLEASE THE HON’BLE TRIBUNAL
THE RESPONDENT NO.4 MOST RESPECTFULLY SUBMITS
THAT :-

1. At the outset, the Respondent No.4 submits that, the fateful incident
that occurred on 29.11.2023 is most unfortunate and the Respondent
No.4 deeply sympathizes with the families of the all-deceased
persons. However, the Respondent No.4 would like to state on
record that, the Respondent No.4 has been scrupulously following
and complying with all the statutory compliances and also by

obtaining the necessary legal permissions to run the Company.
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It is humbly submitted that the Respondent No.4 has taken utmost
precaution at the time of its process and that it was on account of a
error beyond control, which occurred on the said date, which led to

the fateful incident.

The Respondent No.4 herein is a Company incorporated and
constituted under the provisions of Indian Companies Act, 1956 and
Is having its registered office and the manufacturing unit is situated
at Plot A-20, Sachin GIDC, Sachin, 394230, Tal. Chorasi, Dist.
Surat. The Respondent No.4 is engaged in the manufacturing of
Active Pharmaceutical Ingredients (ATI) and ATI Intermediate,
Research and Development Centre along with it’s a pilot plant.
There are at present 958 number of employees, engaged by the
Respondent No.4 directly and contractual employees 183. The
Respondent No.4 has a valid Consent-cum-Authorization, granted
by the Respondent No.2 on 22.06.2023, which is valid and

subsisting till 06.04.2028 (Pg No.6 of First Preliminary Report).

On 29.11.2023 at about 1:45 AM a fire incident occurred due to
leakage of Solvent (TETRA Hydro Suran, and Toluene) and Water

Mixture in Solvent Recovery Tank situated at ground floor of Plant
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No.2. On account of the said fire incident, 26 workers were injured.
The Respondent No.4 to its immediate effect extended the medical
assistance to its employees and ensured that all the injured were
taken to the hospital and given the due medical attention. On account
of the said incident, the Respondent No.3 i.e. the District Collector
constituted a Joint Committee of Directorate of Industrial Safety and
Health, Chief Fire Officer, Surat Municipal Corporation, Regional
Officer-GPCB and Police Inspector, Sachin GIDC Police Station.
The said Committee has submitted its Report before this Hon’ble
Tribunal.

It may be further mentioned herein that the Respondent No.4 has
filed the preliminary reply on 08.01.2024. It is hereby submitted that
the contents of the said Reply are adopted and affirmed as part and
parcel of present Reply in order to avoid repetition herein.

The Respondent No.2 herein issued an order of closure to the

Respondent No.4 on 30.11.2023 (Page No0.104 of Affidavit of

Respondent No.2), wherein the Respondent No.2 directed that the

Respondent No.4 shall be immediately effect close down its plant
and stop the operations. The Respondent No.2 made further
additional observations in the said order of closure and also directed

the Respondent No.4 to deposit Rs.50 lakhs towards interim
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environmental damage compensation. The Respondent No.4
thereafter with immediate effect i.e. on 1.12.2023 deposited an
amount of Rs.50 lakhs towards the interim environmental damage
compensation to the Respondent No.2 herein. Copy of the receipt of

the payment is annexed hereto and marked as ANNEXURE — R-1.

The Respondent No.2 thereafter, after causing site visit issued an

order of revocation of closure dated 05.01.2024 (Page No0.106 of

Affidavit of Respondent No.2). The Respondent No.2 vide its

revocation order observed that Respondent No.4 has submitted Bank
Guarantee of Rs.2,50,000/- of ICICI Bank which is valid and
subsisting till 31.12.2024. The order further observed that the
Respondent No.4 has paid the 100% Interim Environment Damage
Compensation of Rs.50 lakhs. The Respondent No.4 submits that
order of revocation of closure directed the Respondent No.4 to
obtain report for final Environmental Damage Assessment from a
Technical Institute i.e. NEERI or IIT. The order further directed the
Respondent No.4 to commence its operations at 25% capacity.

In compliance to the order of revocation dated 5.1.2024, the
Respondent No.4 approached NEERI at its Nagpur office and
submitted the details for the calculation of final Environmental

Damage Assessment caused due to the accident happened on
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29.11.2023. The NEERI vide its Report dated March 2024 submitted
to the Respondent No.4, came to the conclusion that the total
environment damage caused on account of Air and Water Pollution
comes to Rs.11,93,561.70. Copy of the said Report of NEERI
submitted in March, 2024 is annexed hereto and marked as

ANNEXURE - R-2.

The Respondent No.4 further submits that on account of the present
incident, 11 employees lost their life and 23 employees were injured.
The Respondent No.4 has paid an ex-gratia compensation of Rs.50
lakhs each to the family members of the deceased employees and
has paid ex-gratia compensation of Rs.25 lakhs for workers, who
have been diagnosed with permanent disability. The Respondent
No.4 also paid Rs.1.50 lakhs to the legal heirs of each employee for
the funeral expenses and Rs.3.50 lakhs was transferred to the
accounts of the legal heirs as an immediate relief. The Respondent
No.4 has executed Agreements with the legal heirs of the deceased
employees. Copies of the said Agreements are annexed hereto and

marked as ANNEXURE — R-3 collectively.

The Respondent No.4 has also submitted a Chart before this of the
deceased employees as well as injured employees giving the

material particulars of the respective employees for the effective
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adjudication of the present Original Application before this Hon’ble
Tribunal. Copy of the said Chart is annexed hereto and marked as

ANNEXURE - R-4. Without prejudice and with respect it is

submitted that a conjoint reading of sections 2 (0), 17, 29(2) and 33
of the NGT Act primafacie provide that the provisions of the said
NGT Act would prevail over all other statutes that may be
inconsistent with the provisions of the NGT Act. However an
exception has been provided in respect of the compensation that may
be payable to a employee covered under the Employees’
Compensation Act. Consequently, the appropriate forum as per the
legislative mandate to adjudicate and determine any such
compensation would be as per the Employees’ Compensation Act,
1923.

The Respondent No.4 further submits that on account of the said
fateful incident, the Respondent No.4 has taken effective steps as
was possible for the Respondent No.4 in accordance with the law.
The Respondent No.4 has been permitted to operate its
manufacturing operations, but not at the full capacity, but allowed
to operate at 25% manufacturing capacity. There are numerous
orders with the Respondent No.4 is committed to deliver to its

clients worldwide and that it is impossible for the Respondent No.4
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to undertake the delivery of the said orders on account of operation
facility restricted upto 25%. The Hon’ble Tribunal after perusal of
the record of the Respondent No.4, be pleased to direct the
Respondent No.2 to consider that the Respondent No.4 may be
permitted to operate its manufacturing activities at its fullest
capacity.

The Respondent No.4 submits that, it will ensure that no such
untoward incident will takes place in the future and shall install best
safety equipment’s, so as to control damage, if any accident such
takes place. The present incident which made to the mishap, was on
account of fire due to an error beyond control, which is merely an
accident. The Respondent No.4 further ensures that, it will abide by
the all- legal provisions and that the authorities may be directed to
Issue requisite permissions in order to enable the Respondent No.4
to commence the manufacturing at full capacity. It is therefore that
the application may kindly be disposed of in view of the submissions
made by the Respondent No.4 as stated above.

In view of the material submitted by this Respondent Nos. 2 and 3
before this Hon’ble Tribunal, it is abundantly clear that, the
Respondent No.4 has taken effective steps to minimise

environmental damage occurred on account of said fateful incident
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on 29.11.2023. Thus, nothing survives in the present Original
Application and the same may kindly be disposed of.

Affidavit in Support of this, is filed herewith

PUNE

DATE: 12 /04 / 2024 ﬂ”; W

ADVOCATE FOR RESPONDENT NO.04
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH PUNE
AT PUNE
ORIGINAL APPLICATION NO. 220 OF 2023 (WZ)

In the matter of news item appeared in the newspaper ‘Indian Express’
dated 30.11.2023, titled as ‘fire at Chemical Plant in Surat, 24 workers

injured.’

AFFIDAVIT IN SUPPORT OF REPLY

I, Smit Manishbhai Desai, adult, Occu.: service, working as Senior

En_g\%eer (Process Safety) of the Respondent No.4, having address at Plot

No.%l, Saéhin GIDC, Sachin — 394230, Tal Chorasi, District Surat, do

her'‘ém;:;__-f/;r state on solemn affirmation as under:-

L. - That the Respondent No.04 is filing the reply to the present Original
Application. The facts and circumstances are well set out in the main
body of the Reply. The Respondent No.04 adopts, maintains,
confirms, repeats and reiterate whatever has been stated in the main
body of the reply and for the sake of brevity, convenience and in
order to avoid repetition, craves leave of this Hon’ble Tribunal to

treat the statements, averments and submissions in the main body of

the Reply as part and parcel of this Affidavit as if the same are
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reproduced herein ad-seriatim, with a view to avoid repetition and

for the sake of brevity.

I say that whatever stated in the Reply and the present Affidavit is
true and correct to the best of my knowledge, information and belief

and the legal advice, which I believe to be true.

Solemnly affirmed at , on day of April, 2024.

'Gw “OF IN
Regd.Sr. No... \.

Dateﬂllllllllllll' SReEOEsCeayenERERENT

e

. 6. NARENDRA M. SURATI
‘k fﬁ\"@’*‘”"’"" % =~ TARY

tC1, $k- Do aiety,
Opp.L .hmeji
RoW-rigce, ... <oad,

Sachis rz, m,?*‘tw T 326230
Mo.: 989380 11189
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316 ANNEXURE-R-1

= NET Payment Receipt

&

PCB I D: 45359-Aether |ndustries L imited

Address: Plot No. 8203, G.1.D.C., -, Sachin, Surat Pin : 394230
Application: 1900595(1 EC)-dd/M M /yyyy

Payment Id 487943

Payment Date  01/12/2023

Paid Amount 5000000

Bank Details ICO-0761047024
Transaction No  Y1C0O2159087332

Status Success

Remarks Success
Referance No 1800296-1900595
Type IEC

MIS Date -

Date: 02/12/2023
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Environmental Damage Cost Assessment Due
to Pollution Caused on Account of Fire
Incident on 29/11/2023 at M/s Aether Industries
Ltd., Sachin, Surat, Gujarat

Sponsor
Aether Industries Ltd., Surat, Gujarat

Prepared by NEERI

CSIR-National Environmental Engineering Research
Institute (CSIR-NEERI), Nagpur - 440 020 (INDIA)

March 2024
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FOREWORD

In order to restore the environment, protect ecosystems, and ensure the welfare
of the receptor population, environmental damage by the industries or clusters of
enterprises must be economically valued.

A fire accident occurred in the plant of Aether Industries Ltd., Sachin, Surat,
Gujarat on November 29, 2023 at 1:50 AM. According to DISH authority report, the
fire occurred due to leakages of solvents such as Tetra Hydro Furan (THF), Toluene
and water mixer in solvent recovery tank located at ground floor of Plant No. 2. As per
the directions from the regulatory agency, the industry officials approached CSIR-
National Environmental Engineering Research Institute (CSIR-NEERI) to carry out the
task of environmental damage cost assessment due to the release of harmful

pollutants into the environment as a result of fire accident.

The report details the methodology and work done on estimation of

environmental damage cost. The cooperation rendered by all concerned is gratefully

acknowledged.
March, 2024 DIRECTOR

Nagpur
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Environmental Damage Cost Assessment Due to Pollution
Caused on Account of Fire incident on 29/11/2023 at
M/s Aether Industries Ltd., Sachin, Surat, Gujarat

1. Introduction

M/s Aether Industries Ltd., Sachin, Dist.-Surat, Gujarat has an industrial plant located
at Plot No. 8203, Sachin - 394230, Taluka-Chorasi, Dist.-Surat, Gujarat. On November
29, 2023 at 1:50 AM, fire occurred in the plant of Aether Industries Ltd. According to
DISH authority report, the fire occurred due to leakages of solvents such as Tetra
Hydro Furan (THF), Toluene and water mixer in solvent recovery tank located at
ground floor of Plant No. 2. As a result, 26 workers were injured and 7 persons were
found dead. Out of 26 injured workers, 22 number of workers were discharged, 4 more
workers however died during the treatment. Heavy dense smoke occurred during the
time of the fire accident. The cause of fire and blast is mentioned as the creation of
vapour cloud as a result of THF leakage that led to fire followed by the blast. THF tank
is located in tank farm area, whereas Plant No. 2 where machinery like recovery tank,

pipeline etc. is located opposite to tank farm.

GPCB officials made a visit to the plant after the fire accident on November 30, 2023
at 10.45 AM. The samples of the contaminated water /wastewater generated from fire-
fighting activity were collected by GPCB. Ambient air quality was monitored and
documented. During the visit, VOC level of 398 ppm and NO2 of 0.3 ppm was observed
at a location 50 meter away from the incident site. Closure directions under Section
31 (A) of the Air Prevention and Control of Pollution Act, 1981 were issued to the
plants. An interim environmental damage compensation of Rs. 50,00,000/- (Rupees
Fifty Lakhs) was imposed by Gujarat Pollution Control Board. The unit was asked not
to carry out any production activity without prior permission of GPCB. However, the
Aether Industry Ltd. represented/requested on November 30, 2023 on few issues, one
of those is on carrying out the environmental damage cost assessment as per the
guidelines of CPCB/ Hon’ble NGT.
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Accordingly, the industry officials approached CSIR-NEERI to carry out the task of
environmental damage cost assessment due to the release of harmful pollutants into

the environment as a result of fire accident.

2. Methodology

An environmental damage cost assessment (EDCA) of the fire accident is proposed
to be carried out considering the damage to the environment by the release of harmful
chemicals in to the Air, Water and Soil media. CPCB Guideline document (Central
Pollution Control Board - Ministry of Environment, Forest and Climate Change 2022)
is followed for computing the EDCA. Stoichiometry analysis and box model are
considered for taking into account the damages due to air pollution. For water
pollution, the wastewater discharge along with the water quality in terms of physico-
chemical characteristics is considered. The below section gives the details of pollution

load estimation due to release of harmful pollutants owing to the accident.

3. Air Environment

The location map of the industry is given in Fig. 1. As informed, the following chemicals

were involved during the accident (Table 1):

Table 1a. Quantity of chemicals involved during the accident.

S. Equipment Capacity | Chemical Quantity Leaked
No. (KL) handled before the | quantity in
incident the accident
1 THF + Toluene + 15 THF + Toluene+ | 12000 Kg | 10000 Kg
Water Mixture Tank Water
2 Pure THF Tank 25 THF 15599 Kg | 12000 Kg
3 Distillation Reactor 10 THF + Toluene+ | 7000 Kg 0 Kg
Product

It was revealed by the industry authority that during the time of the accident, a mix of
THF:Toluene:Water in Mixture Tank was in ratio of 65%:30%:5%. The total quantity
leaked during the fire accident for THF and Toluene is therefore given as given in
Table 1b.
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Table 1b. Leaked quantity of chemicals during the accident.

S. Equipment Leaked quantity in
No. the accident (Kg)
1 THF 18500

2 Toluene 3000

Ambient air quality (AAQ) monitoring was carried out by GPCB after the fire accident
on November 30, 2023 at the following places:

Site 1 - Near Boiler House

Site 2 — Near Main Gate

The details of the AAQ results are provided via email and are reproduced here in Table

2 for the sake of continuity.

Table 2. Ambient air quality on 30/11/2023 near Boiler house and Main gate.

S. | Parameter Unit | Boiler | Main | Limit" | Method of Measurement
No. house | gate
1 Lead (Pb) ug/m3 | 0.68 0.38 1 CPCB guidelines for AAQM
(Vol 1, NAAQMS/36/2012-13)
2 B(a)P ng/m?3 ND ND 1 Same as above
3 Arsenic (As) ng/m?3 ND ND 6 | Same as above
4 Nickel (Ni) ng/m? 8.6 6.4 20 | Same as above
5 Carbon mg/m3| 1.8 1.4 4 | Same as above
monoxide (CO)
6 Benzene ug/m3 ND ND 5 IS 5182 (Part 11)
(CeHe)
7 Ammonia ug/m3 | 42.9 26.4 400 | CPCB guidelines for AAQM
(NHs) (Vol 1, NAAQMS/36/2012-13)
8 Sulphur ug/m3 | 46.2 38.4 80 |1S55182 (Part2)
dioxide (SO2)
9 Nitrogen oxide | ug/m3 | 49.2 52.6 80 | 1S5182 (Part6)
(NOx)
10 | Ozone (O3) ug/m3 | 26.1 21.6 180 | 1S 5182 (Part9)
11 | Toluene mg/m3| 1.08 0.594 | 377% | SOP/INS/UN/161
12 | Tetra Hydro mg/m3 | 0.108 | 0.028 | 599# | SOP/INS/UN/161
Furan (THF)

"As per National Ambient Air Quality Standards; # As per Factory Act rules, 1948
Sampling duration — 1 hr (as per the information provided by the industry), ND-Not
detectable.

It can be seen that all the pollutants are below the respective CPCB standard. One
argument may be that the lower pollutant concentrations the day after the event could

be the result of dilution and dispersion. It is however to be noted that during the visit
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of GPCB authorities on November 30, 2023, extremely high VOC levels of 398 ppm
were observed at a distance of 50 meters. This shows that there were VOC leaks

during the mishap, which must be taken into account while computing EDCA.

’Aether Industries Limited

Fig. 1. Location map of Aether Industry Ltd.

EDCA is carried out considering the resultant emissions of above chemicals such as
THF, Toluene, VOC and NOx into the environment. EDCA for Air environment is
carried out considering two approaches;

1. Stoichiometry analysis is carried out to understand the possible air pollutant’s
emissions from the combustion reaction.

2. Since VOC leakages are ascertained, a box model is assumed to estimate the
VOC pollution load, which is further used for damage cost estimation. Further,
since NOx was also measured and observed to be substantially high, pollution load
for NOx is also considered for damage cost estimation. Next sections 2.1.1 and

2.1.2 shall describe both the approaches.

3.1. Air Environment: Part | - Stoichiometry Analysis

Stoichiometry analysis is carried out to estimate the nature and type of pollutants

released from the combustion of chemicals used in the industry. The pollutants
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considered in the stoichiometry analysis primarily are carbon monoxide (CO), carbon
dioxide (COz2). The secondary pollutants are not considered due to the complexity of
involved chemical reactions. The details of pollutants released into the atmosphere

after the chemical reaction of chemicals with oxygen is given in Table 3.

Table 3. Pollutants released into the atmosphere after
chemical reaction with oxygen.

Chemicals | Chemical Pollutants References
formula | emitted after
combustion
Tetra Hydro C4HsO CO, CO2 e https://fscimage.fishersci.com/msd
Furan (THF) $/23011.htm
Toluene C7Hs or CO, CO2 e https://www.pcs.com.sg/wp-
CesHs5CHs content/uploads/2020/10/PCS950

05 Toluene-SDS Rev4.pdf

e https://beta-
static.fishersci.com/content/dam/fi
shersci/en _US/documents/progra
ms/education/regulatory-
documents/sds/chemicals/chemica
Is-1/S25611.pdf

The stoichiometry equation is given for both THF and Toluene in Equation (1) and (2).
2C4HsO + 110, — 0CO + 8COz + 8H,0 - ---- (1) For THF

2C7Hg + 15602, —» 6CO + 8CO, + 8H.O0  ----- (2) For Toluene

The emission estimates of the pollutants are computed using the quantity released

into the atmosphere. The estimated pollution load is given in Table 4.

Table 4. Air pollution load due to burning of chemicals.

No. Chemical Formula Quantity  CO2 CcO
(Kg) (Kg) (Kg)
1 THF C4HsO 18500 45163.5 -
2 Toluene CrHs 1433 5474.3 2613.1
Total 50637.8 2613.1

As can be seen from Table 4, burning of THF results mainly into CO2 whereas Toluene
combustion releases CO and CO2 emissions, which is taken into account while
computing EDCA.
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3.2. Air Environment: Part Il - VOC Leakages

It is worth mentioning that consideration of stoichiometric combustion of chemicals

involved considered only primary pollutants. As already mentioned above, GPCB

officials during their visit on November 30, 2023 observed considerably high values of

VOCs (398 ppm) and NOx (0.3 ppm). The following details and presumptions are

taken into account while estimating the VOC leakages:

Since the GPCB officials observed high VOC level at a distance of 50m and
could not visit inside the premises, it is assumed that the impact area is 50m x
50m. The influence, however, might be felt throughout a wider land region,
which is not taken into account because there is no information or evidence.

A box model is considered to compute the pollution load. Assuming the uniform
distribution of pollutants in a box, an area of 2500 m? is considered as an impact
area.

The average mixing height is computed using NOAA HYSPLIT model (Draxler,
1998) for the study area on November 30, 2023 is given below:

Hrs Mixing Height, m
0 49.7
3 226
6 1057
9 1452
12 159
15 118
18 163
24 119

The model provides the estimation of mixing height at 3 hourly intervals. It is
implausible to assume that the 398 ppm pollutant concentration level recorded
during the measurement period occupied the entire mixing height.
Consequently, it is assumed that this high VOC level is present at an average
mixing height of 418 meters during the day.

Volume of atmosphere, which occupies all the emissions can be considered as
50 m x 50 m x 418 m (1044906 m3). The total VOC load in this atmospheric
volume is 1567.23 kg.
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Ideally excess load needs to be computed for environmental damage cost
estimation of a pollutant, which is however not considered due to non-
availability of VOC standards.

The load of 1567.23 kg is therefore subtracted from Toluene load computed
through Stoichiometry, which comes out to be 1433 Kg.

Further, GPCB officials also observed high NOx concentration as 0.3 ppm at a
distance of 50m from the accident site. Considering the standard of 80 pg/m3,
as specified by CPCB for 24-hour duration, the excess NOx concentration is
484.54 ug/m3.

The total NOx load for an area of 2500 m? is 0.51 Kg.

Environmental Damages due to Release of Air Pollutants

To monetize the impacts due to release of harmful chemicals into the environment

causing the emissions of pollutants, benefit transfer method or value transfer method

is applied. The pollutants released in to the media are assigned the cost per pollutant

damage. The method can be applied in the cases where the externalities are not

available and conducting the separate study for its evaluation is time consuming and

resource constraints also exist. The damage cost is available for European countries
for the year 2015, published in 2017. The exchange rate of 1 Euro = Rs. 71.1956 for

the year 2015 is considered (https://www.ecb.europa.eu/stats/policy _and _exchange

rates/euro_reference exchange rates/html/eurofxref-graph-inr.en.html). The cost is

projected for 2023 using inflation rate for India (https://data.worldbank.org/indicator/
FP.CPI.TOTL.ZG?locations=IN) as given in Table 5a.

Table 5a. Inflation rates for India.

Year Inflation rate
2016 4.95%

2017 3.33%
2018 3.94%
2019 3.73%
2020 6.62%
2021 5.13%
2022 6.70%

2023 5.46%*
Source: https://data.worldbank.org/indicator/FP.CPI.TOTL.ZG?locations=IN
*https://www.statista.com/statistics/271322/inflation-rate-in-india/
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For the Stoichiometry computations for pollution load estimation i.e. Part | of Air

environment damage cost estimation, the environmental prices per pollutant damage

are given in Table 5b.

The damage cost to take into account the VOC and NOx emissions is computed using

the box model. The details are given as below:

The total VOC load in this atmospheric volume is 1567.23 kg.

Ideally excess load needs to be computed for environmental damage cost
estimation of a pollutant, which is however not considered due to non-
availability of VOC standards.

The load of 1567.23 kg is therefore subtracted from Toluene load computed
through Stoichiometry, which comes out to be 1433 Kg.

Further, GPCB officials also observed high NOx concentration as 0.3 ppm at a
distance of 50m from the accident site. Considering the standard of 80 ug/m?3,
as specified by CPCB for 24-hour duration, the excess NOx concentration is
484 .54 ug/m3.

The total NOx load for an area of 2500 m? is 0.51 Kg. The details are given in
Table 5c.

Table 5b. Air Environment: Part | -Damage cost assessment using stoichiometry.

S. No. Pollutants Environmental Pollutant  Total Damage
Cost (Euro/kg) Load (Kg) (Rs.)
CO2 13.6 50637.8 691160
CO 8.6 2613.1 22359.9
Total Damage Cost 713519.9

Conversion rate 1 Euro = Rs. 71.1956 (in 2015)*

“Delft (2023); *https://www.ecb.europa.eu/stats/policy and _exchange rates/euro

reference exchange rates/html/eurofxref-graph-inr.en.html

Table 5c. Air Environment: Part Il -Damage cost assessment using a box model.

S. No. Parameter Total load in Environment Price Damage
excess (Kg) Euro/Kg* Rs./Kg* Cost (Rs.)
1 VOC 1567.23 2.73 286.6 449215.84

2 NO2 0.51 20.8 2183.9 1105.69
Total Damage Cost 450321.53

*in 2015, * in 2023 (computed using the method described in first para of section 2.1.3)
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The total environmental damage cost due to air pollution caused by the fire explosion
in the industry is Rs. 1163850.9.

4.

Soil Environment

During the visit, it was observed that wastewater was not discharged into the soil.

EDCA exercise is therefore not carried out for soil environment.

5.

Water Environment

To determine the external costs of chemicals released into the water bodies as a result

of a fire accident, the impacts can be evaluated by tracking the pollutant’s discharge

or contamination in the media (water) or the receptor where the damages are

anticipated and economically evaluating the damages through the identified impacts.

The major damage to water media occurs while using the water for firefighting. The

details of the firefighting during the incident are given below:

To control the fire, underground storage tank fire water was used. The water
consumption from the fire water underground tank was 194 KL.

Fire tender utilized their inbuilt storage tank to the extent of 20 KL. Any external
water tanker for firefighting was not required.

The total water consumption during firefighting was therefore 214 KL.

The wastewater due to firefighting was disposed to CETP globe and detox
CETP, the total quantity of which on December 1-2, 2023 was 106.6 KL and
105.855 KL, respectively.

Generated wastewater during fire extinguishing was contained inside the
premises of the plant.

Samples of the wastewater were collected from the collection tank of ETP for
water quality analysis.

Physico-chemical analysis of water sample was carried out in terms of
parameters such as Total dissolved Solids (TDS), Chemical Oxygen Demand

(COD), Phenolic compounds and Ammonical Nitrogen as is given in Table 6.
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Table 6. Water/Wastewater sample analysis.
(Collected on 29/11/2023 and 01/12/2023 from collection tank of ETP)

S.No | Parameter Unit | Method Range Result Std*

1 Temperature 0C | 1S:3025 (Part | 0-80 °C 29 -
9) -1984,
2006

2 [pH - [4500H+B [1-14 7.25 :
APHA
Standard
Methods 23
ed., 2017

3 Total Dissolved mg/l | Gravimetric 10-200000 mg/l | 32452 2100
Solids Method (2540
C APHA
Standard
Method)

4 Ammonical mg/l | Titrimetric 1-2000 mg/I 196 50
Nitrogen Method (4500
NHs B&C
APHA
Standard
Method)

5 Chemical Oxygen | mg/l | APHA (23 5-50000 mg/l 4408 250

Open Reflux

Method

6 Phenolic mg/l | 4 Amino 0.-50 mg/I 1.89 1

Compounds Antipyrene
P Method W/O

Chloroform
Extra

7 BOD mg/l | 3-Day BOD 5-50000 mg/I 1470 30
Test (IS :

3025 (Part
44), 1993

* Surface water quality criteria for different uses (specified by CPCB, 1979 and the Bureau
of Indian Standards, 1982. Red color indicates the pollutant concentration exceeds the
respective standard.

It can be seen from Table 6 that water quality at the ETP collection tank is highly
polluted in terms of TDS, COD, BOD and other parameters. The chemicals lost during
the accident are highly flammable and it was assumed that most of these chemicals
would have been burnt during the fire. However, runoff of firefighting water sample
collected at the tank reveals that the wastewater has significant concentration of
organics in addition to various other monitored parameters. As evident, the
exceedance of pollutants due to the fire extinguishing activity cannot be ruled out. The
ETP although shall provide the water treatment for a significant quantity, the remaining
untreated water pose a serious risk to the environment. Water may even percolate to
the soil which may cause land degradation and may also contaminate groundwater.

The industrial data sheet with reference to accidental release measures for THF (EC
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No. 1907/2006 (REACH)), advocates to keep it away from drains, surface and ground
water and retain contaminated washing water and dispose of it. Industry therefore
should take appropriate steps so as not to cause damage to the nearby soil and water
resources. The damage caused and the level of impact due to organic pollutant
released is evaluated in monetary terms. The total compensation towards
environmental damage due to the discharge of fire-fighting water contaminated with
hazardous chemicals (approx. quantity 214 KL, COD 4408 mg/L and BOD 1470 mg/L)

is calculated in Table 7.

5.1. Environmental Damages due to Contamination of Water
Quality

The following points for the computation of environmental externality due to impact of

fire accident on water quality were considered:

1. Only BOD and COD are considered for calculation purpose since metal
concentrations are not available.

2. The excess concentration to CPCB threshold limit is subjected to computation.

3. For considering the total water discharge load, water consumption figures as
provided by plant authorities are considered.

4. Fire water consumption from the fire water underground storage tank was
194KL.

5. Fire tender utilized their inbuilt storage tank to the extent of 20 KL. Any external
water tanker for firefighting was not required. Total Water Consumption During
Fire Fighting was therefore 214 KL.

6. Out of the above quantity, fire waste water disposal to CETP Globe was 106.6
KL and Fire waste water disposal to detox CETP was 105.855 KL.

7. The environmental prices are considered from Hernandez-Sanch et al. (2010)
for COD and BOD as 0.098 and 0.033 Euro/kg, which were estimated for 2004.

8. The environmental prices are inflated to 2023 and converted into Indian
currency as Rs. 29.90 and Rs. 10.07/K for COD and BOD, respectively.

9. The damage cost due to water pollution is given in Table 7.

10. The damage cost for COD and BOD is computed as Rs. 26608 and Rs. 3103

respectively. The total damage cost for the water component is Rs. 29711.
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Table 7. Damage cost due to water pollution.

S.No | Parameter | Conc. | Std* | Excess | Excess | Environmental | Damage
as X as Conc. | Conc. Price* Cost
(mg/l) | Xo X-Xo (Kg) (Rs.)
(mg/l)
COD 4408 | 250 4158 889.8 0.098 ~ 29.90 26608
2 BOD 1470 30 1440 308.2 0.033 ~ 10.07 3103

*(Euro/Kg in 2004 ~ Rs./Kg in 2023)

6. Total Environmental Damage Cost Due to Air and Water Pollution

The total environmental damage cost due to air and water component is given in Table
8. The total damage cost is computed to be Rs.1193561.7 i.e. Rs. 11.94 lakhs.

Table 8. Total environmental damage cost.

S. No. Parameter Damage Cost (Rs.)

1 Air (Part 1) 713529.4

2 Air (Part 1) 450321.5

3 Water 29710.8
Total 1193561.7
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Phone: +91-281-6603000 Email: info@asther.co.in Wels: www.asther.cn,in
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74 ICICI Bank

FIXED DEPOSIT ADVICE NON TRANSFERABLE

Received From: ranch: Navsari - Grid Road
MS.PRISHA Cust 1ID: 593522875
DIVYESHKUMAR PATEL Account No: 734313001282
%‘fgg\?)\ PATEL gamsit Type: N Cumufative Plan
FALIYA PATEL ate of Deposit: 15-12-2023
FALIYA CHIIGAM, -, Value Date: 15-12-2023
NAVSARI, GUIARAT,

INDIA, 396460

Principal Amount: 1000000 INR Rate of Inlerest: 7

:Period: 80 Months 0 Days Maturity Amount; 1414778 INR
‘Maturity Date: 15-12-2028 Nomination Registered: No

:Deposit Repayable to: SELF Nominee Name:

{Auto Renewal: Yes PAN No: HYMPP54624A
{Auto Closure: No

1. if 2 deposit is pre-maturely

applicable penalty would be calculated base

the customers at branches

withdrawn (either partially or cornpletely), the interest payable and the

upon request.

d on the Bank's prevailing policy which is available to

2. Customers may opt for auto-closure, auto renewal or provide any other maturity instruction with

respect fo the deposit until two workin
entire maturity amount, subj
for & period equal to the ori

renewal.

3. Fixed deposits shall be openaed under auio renewa
shall not apply for fixed deposits for non
above and such deposits were fixed de

The terms specified herein above are in addition to and not
govemning ICICI Bark Fixed Deposits for which please visi

Depaosits received with thanks

For ICICI Bank Limited.

g days prior to the maturity date. In case of auto renewal the
ect to tax deduction at scurce, shall be renewed from the matuwrity date
ginal tenure of the deposit at the interest rate prevalent on the date of

| mode unless specified otherwise. However, this
-individuals, fixed deposits amounting to Rs. 1 crore and
posits receipts is issued.

in derogation of the terms and conditions
t www . icicibank.com
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ﬁﬁc@ﬁ@ﬁ Bank

FIXED BEPOSIT ADVICE NON TRANSFERARLE

Received From: Branch: Navsari - Grid Road
MRS.MANJULABEN Cust iD. 583522887

23.NAVA PATEL y . c (ati

FALIY A NAVA PATEL Deposit Type: Non Cumulative Plan
EALIYA,, CHIJGAM, Dale of Deposil: 12-12-2023

NAVSAR GUJARAT, Value Date: 12-12-2023

INDIA, 326460

fPﬁncrpal Amounit: _ 1 1 023(—)00—0 INR _—__ ) 'AE;E&‘ ihl-éré_sl: N _“ B 7_:5WM__-W__ e _
Period: 60 Months 0 Days IMaturity Amount: ________ 11000000 INR .
_Maturit\- Date: 12-12.2028 Nomination Registered: _ |[No ]
;Deposit Repavable to: SELF ' Nominee Name:

“Auto Renewal; Yes PAN No: . HYMPPS459K _
Auto Closure: No

1. If a deposit is pre-maturely withdrawn {either partially or completaly), the interest payable and the
applicahle penalty would be calculated based on the Bank's prevailing policy which is available to
the customers at branches upon request.

2. Customers may opt for auto-closure, auto renewal or provide any other maturity tnstruction with
respect to the deposit until two working days prior to the maturity date, In case of auto renewal the
entire maturity amount, subject to tax deduction at source, shall be renewed from the maturity date
for a period equal to the original tenure of the deposit at the interest rate prevalent on the date of
renewal.

3. Fixed deposits shall be opened under auto renewal mode unless specified otherwise. However, this
shall not apply for fixed deposits for non-individuals, fixed deposits amounting to Rs. 1 crore and
above and such deposits were fixed deposits receipts is issued.

The terms specified herein above are in addition to and not in derogation of the terms and conditions
governing ICIC| Bank Fixed Deposits for which please visit www.icicibank.com

Deposits received with thanks
For ICIC! Bank Limited.

7 UYL UT OUSARTORT
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FIXED DEPOSIT ADVICE NON TRANSFERABLE

Received From: Branch: Navsarl - Grid Road

MR.PATEL NARSINHBHAI Cust ID; 503522899

RAMABHAL - Account No; 734310000307

25,NAVAPA ; N i

EALIVA JALALPORE - Deposlt Type . on Cumulative Plan
Date of Deposit: 18-12-2023

LCHIIGAM, -, NAVSARL,

GUJARAT, INDIA, 396460 Value Date: 18-12-2023

Principal Amount: 1000000 INR Rate of Inierest: 7.5

Period; 60 Months 0 Days Maturity Amount: 1000000 INR

Maturity Date: 18-12-2028 Nomination Registered: No

Deposit Repayabia to: SELF Nominee Name:

Auto Renewal: Yes PAN No: GXSPRE437TM

Auto Closure: MNo

1. If a deposit is pre-maturely withdrawn (either partially or compleiely), the interest payable and the
applicahle penalty would he calculated based on the Bank's prevailing policy which is available to
the customers at branches upon raquest.

2. Customers riay opt for auto-ciosure, aute renewsi or provide any other maturity instruction with
respect to the deposit unti! two working days prior to the maturity date. In case of auto renewal the
entire maturity amouni, subject to tax deduction at source, shall be renewed from the mafurity date
for a perind squal to the original tenure of the deposit at the interest rate prevalent on the date of

renewal.

3. Fixed deposiis shall he opened under auto renewal made unless specified otherwise. However, this
shall not apply for fixed deposits for non-individuals, fixed deposits amounting to Rs. 1 crore and
above and such deposits were fixed deposits receipts Is issued.

The terms specified herein above are in addition to and not in derogation of the terms and conditions
governing ICICI Bank Fixed Deposits for which piease visit www.icicibank.com

Deposits received with thanks

For ICICI Bank Limited.
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
RCW HOUSE SURAT
GUJARAT 395007

Beneficlary Name ¢ PRISHA DIVYRSHKUMAR PATEL MINOR
Beneficiary Addressl : NAVSARI

Beneficiary Address2 :

Beneficiary Address3 :

Beneficiary Address4 : NAVSARL

Beneficiary Address> : INDIA

PinCode

Bank Reference No : FT312098523486

Value Date : 2023-12-09 00:00:00
UTR Number : ODFCR52023120960858322

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.734301500812 with ICLCL BANK
TLIMITED TF¥SC CODE ICIC0007343 vide UTR no. HEDFCR52023120960858322 for Rs

350000.00 (Rupees Three Lakh Fifty Thousand Only) against the below mentioned payment
details

Narration . Prisha Divyesh Patel ExGratia

This is Computer generated advice & Does not require any signature.
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SCCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : NARSINBHAIT RAMAN PATEL
Beneficiary Addressl : SURAT

Beneficiary AddressZ :

Beneficiary Address3 :

Beneficiary Address4d : SURAT

Beneficiary Addressb : INDIA

PinCode

Bank Reference No ¢ FT312098527392

Value Date : 2023-12-09 00:00:C0
UTR Number : HDFCR52023120960858323

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.734301500814 with ICICI BANK
LIMITED IFSC CODE ICIC(0007343 vide UTR no. HDFCR52023120960858323 for Rs

350000.00 (Rupees Three Lakh Fifty Thousand Only) against the below mentioned payment
details

Narration : Narsin Patel ExGratia

This is Computer generated advice & Does not reguire any signature.

— s rew promer mN
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AETHER INDUSTRIES LIMITED
8Y NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 355007

Beneficiary Name MANJULABEN NARSIBHAI PATEL

Beneficiary Addressl : SURAT

Beneficiary Address? :

Beneficiary Address3 :

Beneficiary Address4 : SURAT

Beneficiary Addressb : INDIA

PinCode :

Bank Reference No : FT312098527710

Value Date : 2023-12-09 00:00:00
UTR Number : HDFCR52023120960861104

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.734301500813 with ICICI BANK
LTMITED IFSC CCDE ICICO0007343 vide UTR no. HDFCR52023120960861104 for Rs
350000.00({Rupees Three Lakh Fifty Thousand Only) against the below mentiocned payment
details

Narration : Manjulaben Patel ExGratia

This is Computer generated advice & Does not reguire any signature.
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AETHER INDUSTRIES LIMITED
§Y NO 35 PLOT NO 4C ARNGAN
JALDARSHAN SOCIETY UMRA BH GORUL
ROW HOUSE SURAT
GUJARAT 335007

Beneficiary Name . DIPIKABEN DIVYESHBHAI PATEL
Beneficiary Addressl : NAV3ARI

Beneficiary AddressZ :

Beneficiary Address3 :

Beneficiary Address4 : NAVSART

Beneficiary Address> : INDIA

PinCode

Bank Reference No . FT312098522562

Value Date . 2023-12~-09 00:00:00
UTR Number . HDFCR52023120960862195

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.734301500810 with ICICI BANK
LIMITED IFSC CCDE ICIC0007343 vide UTR no. HDFCR52023120960862195 for Rs

450000.00 (Rupees Four Lakh Fifty Thousand Only) against the below mentioned payment
details

Narration : Dipikaben Divyesh Patel

This is Computer generated advice & Does not require any signature.
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary WName : DIPIKABEN DIVYESHBHATI FATEL
Beneficiary Addressl NAVSARI

Beneficidary Address?2
Beneficiary Address3
Beneficlary Address4 : NAVSARI
Beneficiary Address5 : INDIA
PinCode 2

e se e

FT312026233849
2023-12-02 00:00:00
HDFCR520G23120259065719

Bank Reference No
Value Date
UTR Number

aa 25 w2

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.734301500810 with ICICI BANK
LIMITED -IFSC CODE ICICO007343 vide UTR no. HDFCR52023120259065719 for Rs

350000.00 (Rupees Three Lakh Fifty Thousand Only) against the below mentioned payment
details

Narration : DIPIKABENPATEL COMP DIVYESH

This is Computer generated advice & Does not require any signature.
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 393007

PRISHA DIVYESHKUMAR PATEL MINOCR
NAVSART

Beneficiary Name
Beneficiary Addressl
Beneficiary Address2
Beneficiary Address3
Beneficiary Address4 : NAVSARI
Beneficiary 2ddress5 : INDIA

TR T Y)

PinCode

Bank Reference No : FT31211%11407¢

Value Date s 2023-12-11 0C:00:00
UTR Number : HDFCR5202312116094749¢6

Cear Sir/Madam

We have initiated a c¢redit through RTGS to Account Numper.734301500812 with TCICI BANK
LIMITED IFSC CODE ICICO007343 vide UTR no. HDFCR520231211609474%6 for Rs
10C00CC.CC(Rupees Ten Lakh Only) against the below mentioned payment details

Narration : PRISHA DIVYESHPATELCOMP DIVYESH

This is Computer generated advice & Does not require any signature.
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JAT.DARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : NARSINBHAI RAMAN PATEL
Beneficiary Addressl : SURAT

Beneficiary Address2
Beneficlary Address3
Beneficiary Address4 : SURAT
Beneficiary Address® : INDIA

20 20

PinCode

Bank Reference No ¢ FT312119116940

Value Date 1 2023-12-11 00:00:00
UTR Number : HD¥FCR52023121160943942

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.734301500814 with ICICTI BANK
LIMITED IFSC CODE ICIC0007343 vide UTRE no. HDFCR52023121160943642 for Rs

1000000.00 (Rupees Ten Lakh ©Only) against the below mentioned payment details

Narration : NARSHIBHAI PATEL COMP DIVYESHPATEL

This is Computer generated advice & Does not require any signature.
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AETHER INDUSTRIES LIMITED
S8Y NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : MANJULABEN NARSIBHAI PATEL
Beneficiary Addressl : SURAT

Beneficiary Address? :

Beneficiary Address3 :

Beneficiary Address4d : SURAT

Beneficiary Addressb : INDIA

PinCode

Bank Reference No v FT312119118548

Value Date s 2023-12-11 00:00:00
UTR Number : HDFCR52023121160955269

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.734301500813 with ICICT BANK
LIMITED IFSC CODE ICIC0007343 wvide UTR no. HDFCR52023121160955269 for Rs

1000000.00 (Rupees Ten Lakh Only) ageainst the below mentioned payment details

Narration + MANJULABEN PATMP DIVYESHPATEL

This is Computer generated advice & Does not require any signature.
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IN-GJ92403603236197V

14-Dec-2023 02:17 PM
IMPACC (SV)/ gi13105904/ SURAT/ GJ-SU¥vevy™
SUBIN-GJGJ1310590408136514968176V
AETHER INDUSTRIES LIMITED

Article 5(h) Agreement (not otherwise provided for)

Description AGREEMENT
Consideration Price (Rs.) * 10
(Zero)
First Party AETHER INDUSTRIES LIMITED
Second Party Manoj Sushil Mukhiya
: Stamp Duty Paid By AETHER INDUSTRIES LIMITED
¢ Stamp Duty Amount(Rs.) 300
; (Three Hundred only)
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fas ¥ 2080 zgaa’hrg?saw 14 FoRTR 2023 3 feaw

Wery ual: Ter sewda faifids ) i)
3P TR Heud 4ft el Fdieig SRamman
34 : 36, FAAT: e, url: g
9dT: 86, A&Ta WIS, BIsid 6 I,
98 AT, Y4 - 395 004
1. e At ag weler g Bt yelt &
39: 33, TAHT: Trevl, uH: fig
o @3y ays, f9eR - 847403
(3TTHR %TE HBAT 4380 9084 8040 F 3HR)

2. DN FAR 98 W gfEAr Fym #

" 34: 08, AU -, ¥H: fg
o T: TGS, A, e - 847403
R (3R BT TSAT 9845 9770 0286 F 3R]
?ﬁ? & 3. fEmi LG &
9 39: 02, SHITT: --, uH: &g
TRAH: TETR, T, 38R - 847403

(3T TS TEAT 4227 0378 9886 F IIAR)

AT FTEA3, Ay, faER - 847403
(3TTUTR BTE HBAT 5482 6667 0910 F ITAR)

gonrar T
M}'
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5. et firvsy gferar a weYer gftiar & foar

SH: 57, WIHY: -, ¥H: 1%§
{ar: eTEae, e, f9ER - 847403
(TR TS HEAT 2303 0101 5871 & 3HR)

TeY, B9 g v&l % 50 awsia ¥ Wena ¢ 3R gfSd w=a € 5 o,
TR0 HE, 29/11/2023 B YT 1:35 §, THC He -8203, WA NS, Tz
fotet ® e # 2nfeiet &1 e FaR-8 # 3T o B weA F W W AR R
fSiTepT A1 AYST G o, 98 Ea B vorer §ifRed ¥ aRAR & 32 4 79 3
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B Y THI 3R R gd 4G BT S, 50,00,000/- 93 (FeT TART ATE UR)
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52023121462072143 % HTeAH A & 17 Jawb B UF B 5.5,00,000/- B
PRI Reles 14/12/2023 B & o1 Tt 31 Bt wer Sswiit . g
g & T 2 S g A 2nfive ¥ (S vga s ot g 2, v el %,
45,00,000/- (Yareit @@ Uof) gae & I FfveRal @ aiiser $
HTARA & forrest yrar A=) feg e frervr 3 sram e mar &

7 W EIL| Rean
e i
3 | fRviie) AR W e
4 | <Rl &t oo T e
5 ;geﬂaﬁqgﬁim ! oar
Jorr Xeft L
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3 ST, SURAT A
' %sam 727

NTR/2002
1% EXPIRY DATE ¢

g‘:‘&

FHfeTY, WM v & el R AT SR W 35U el &1 A fasar
ST AET | SHEBT YA §9 WebR a1 Sirar 2,

N LR I+
| 15,00,000/- + TITT
1 e 2 wYer i vl | (Bank Transfer) S
i <
| 10,00,000/- AT
2 BN FHR TN = | . (FIXED DEPOSIT) ﬂ;’a,%_q
. R | 10,00,000/- =
3 | femig TR et gfem = (leen DEPOSIT) 3,%,1%,,3
5,00,000/-
B il f__ (Bank Transfer)|
5,00,000/-
5 miﬁfﬁ?j_ﬂ_f_@ al e e !L (Bank Transfer)
gm i 45,00,000/-

¥ ¥ @ T 'x‘ﬂﬂﬁ‘ (FIXED DEPOSIT) STHT R U/ ?aﬁ By ﬁmr@'m'\r
WY T =TS BT YT b Srar 1
TR & GRT GO U&f I Y 11 50,00,000/- T (YR AT SUR) b 3rfoy
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Annexure - A

COMPENSATION PACKAGE FOR LATE Manoj Mukhiya- FAMILY

COMPENSATION PACKAGE FOR LATE Manoj _s:_nE ﬁ>_s_r<
Full Name Manoj Sushil Mukhiya P =9 L, \w
Emp. Code 2385

Team Production

DOJ 12/11/2021

Designation Plant Assistant - |

ESIC 3909567528

PAN No. 0ZGPM8381M

UAN No. 100782464366

Aadhar No. 623887685466

CTC - PA Rs. 202800

Gross Salary Rs. 16900

Date of Death

LT

Sr . No. Other Legal Compensations / Benefits Amount (Rs.)
1 Provident Fund & Employee Deposit Link Insurance 4 5,00,000
2 Gratuity* (from LIC}) T 1,28,820
3 Labour Welfare Fund 3 1,00,000
4 ICICI benefits 3T 10,00,000
5 Group Personal Accident 3z 19,80,000
6 Group Term Insurance - LIC 4 18,00,000
7 Funeral Expense - ESIC 4 15,000

Pension / Benefits
8 EPF Pension As per EPF Authority - Per Month
&  |ESIC Pension As per ESIC Authority - Per Month
MNotes: - Thie ﬁmeca Bn:vgnml :o_,:cmsmmzoz is projected with concern Law. The Above menticned

Ntezinlh

Carn bk :_.__._l.. ] ©

L 1..ln1..
Jdisisangil

as per the appraval of concer

Law & Authority,
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MY - 1
AFTHER INDUSTRIES I.IMITEDR
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCTETY UMRA BH GOKUL e LT
ROW HOUSE SURAT oy g0
GUJARAT 395007 |
Beneficiary Name : GULAB DEVI s 7 8 A
Benef}C}ary Addressl : SURAT % %@ EﬁS?.SUﬁﬁE 5
Beneficiary Address? : § § St e FHF
Beneficiary Address3 : % ) NT R0
Beneficiary Address4 : SURAT ANEXPIRY DAT

Beneficiary Address5 : INDIA

PinCode

Bank Reference No : FT312144846486

Value Date ¢ 2023-12-14 00:00:00
UTR Number : HDFCR52023121462072143

Dear Sir/Madam

We have initiated a credit through RTGS te¢ Account Number.530601500347 with TCICI BANK
LIMITED IFSC CODE ICICC005306 vide UTR no. HDFCR52023121462072143 for Rs

35C000.00 (Rupees Three Lakh Fifty Thousand Only} against the below mentioned payment
details

Narration’ » GULAB DEVI COMP,MANOJMUKHIVEA

This is Computer generated advice & Does not require any signature.

L




Bank Details Manoj Mukhiya Family

1. NAME - GULAB DEVI
A/C- 530601500347
IFSC - ICIC0005306
Bank Name - ICICI Bank

2.NAME - HIMANSHUKUMAR MUKHIYA U/G GULAB DEVI
A/G- 530601500356
IFSC - ICIC00053086

Bank Namne - ICICI Bank

3.NAME - KAUSHALKUMAR MUKHIYA U/G GULAB DEVI
A/G- 530601500357
IFSC - ICIC0005306

Bank Name - ICICI Bank

-



389

ganell__GOULAR DEVI Galg.___ 33 2dsie_LAKHNADR,
MADHURANT, RIHNAR - &4F40 AfSiani welia § 5 dl. 20-11-2023 -1 2% add]
oAl a2l 1:35 se1d y2d BEzseAl il 9 .21g.9).20 ui uidd wiere g-522)0s dl., wile 4 - 8203, 2is
4 8 i 2419 @ial) Gila eida e, Sui w2l etgf / Rar /g /UG MANDT MUERIYA
&1 Sdl el

2 BNl Gl g2RiA U-ZiE 22l dutm, uHiz end / fal /7 ust / uld 4
SMAANOT MU KUIVA _ Fdelflied  APPLE HOSPATAIL Hi ARUR 60 EMd
Soqni B B, Tt vid sid 21 B9l 4l B2l 1R @dild a4 Al B, Bl gnd U2 Su-l giRl ¥y
uia cafsa ds W seami vuda and 3fial 50 G (UARY AIv 3Ra) 4 AHYAM] 1R D, B H
Wiz el ect Ui seie v . ¥ vish aifiumi Wizl ular du - sig ver cufia giRl d2 - dserR
s 2iiad fd w13 S ue usi A sié Ba b uidla S sy AfE B & uid audad] 2y §. 4
Guaisd 4 MANAT ravkiiyre(Ed 218 uiRl Rdt 7y /uld / e edl, ande U2 4ss] sami ga
25u Ug] wiemi wi 3l si00 000~ B A% 1,50,000] -
Asst Bel vivam] aude ® s gl 41wl s arus/ds gl Al sendd da Al Hl calsduii-l
ctosd) Hi wrani widd ©. 341 & oudud) vird @ duss vinia 3 Al [Goia 1 sRNdd B,

dal_te lizl2ez ¢ Rs. 3,S0,000[)

dsi/UTRY  HDECR S90231214820F2 143
Gis-AH___IDEC BanN

an__1alizl 2022
2issi 521 R3 1.::0‘000[*

e

3 xyh*‘igﬂal G dAM____GOLAR DEVI (wolo el MUk 1YAD
e ‘g@%f‘aﬁwcﬁdtaiad x I8 T
RN Y

‘;;%%f e 40 -1 SAMDEV MOKHIYA
Za :;_ff\?.%f:—g;;;? alafi qadl = i? 9 W 22

-~

p,/g;,'*i}if&ﬂ-j,dm-z: SAWToSHIKOMAR PloeWayY

.,',.,ﬁi‘:;?;@m&ﬂiaél: « AN A

%

TETAR MUB1TA

F LN

Aether industries

Registered Office / Factory: Plot No. 8203,
Road No. 8, Sachin GIDC, Sachin, Surat - 384230 Guijarat - India
Phone: +91-261-8603000 Email: info @asther.co.in Web: www.asther.co.in
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Aether Industries Ltd.

Registered Office / Factory: Piot No. 8203,
Road MNo. 8, Sachin GIDC, Sachin, Surat - 384230 Gujarat - India
Phone: +91-261-6603000 Email: info @ zether.co.in Web: www.aether.co.in
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 ARNGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : GULAB DEVI
Beneliciary Addressl : SURAT
Beneficiary Address?2 :
Beneficiary Address3 :
Beneficiary Addressd : SURAT
Beneficiary Address5 : INDIA

PinCode

Bank Reference No : FT312146341992

Value Date : 2023-12-14 00:00:00
UTR Number : HDFCR52023121462362453

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.530601500347 with ICICI BANK
LIMITED IFSC CODE ICICO005306 vide UTR no. HDFCR52023121462362453 for Rs
1500000.00 (Rupees Fifteen Lakh Only) against the below mentioned payment details

Narration : GULAB DEVI COMP MANOQJ MUKHIYA

This is Computer generated advice & Does noft reguire any signature.

e |



Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
PinCode

Name

Addressl
Address?
Address3
Address4
Addressh

Bank Reference No

Value Date
UTR Number

Dear Sir/Madam
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AETHER INDUSTRIES LIMITED
gy NO 35 PLOT NO 40 AANGAN
JAT.DARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

: KAUSHALKUMAR MUKHIYA
LAKHNAUR

LAKHNAUR
INDIA

FT312146358522
2023~12-14 00:00:00
HDFCR52023121462347719

Wwe have initiated a credit through RTGS to Account Number.530601500357 with ICICI BANK
LIMITED IFSC CODE ICICO0C05306 vide UTR no. HDFCR52023121462347719 for Rs
1000000.00 (Rupees Ten Lakh Only) against the below mentioned payment details

Narratiocn

. KAUSHALKUMAR MUKHIYA COMP MANCJ MUK

This is Computer generated advice & Does not require any signature.
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SCCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : HIMANSHUKUMAR MUKHIYA
Beneficiary Addressl : LAKINAUR

Beneficiary Address2 :

Beneficiary Address3 :

Beneficlary Addressd4 : LAKHNAUR

Beneficiary Addressb : INDIA

PinCode

Bank Reference No : FT312146356917

Value Date ¢ 2023-12-14 00:00:00
UTR Number : HDFCR52023121462366157

Dear Sir/Madam

We have initiated a credit through RTGS f£o Account Number.530601500356 with ICICI BANK
LIMITED IFSC CODE ICICO0005306 wide UTR no. HDFCR52023121462366157 for Rs

1000000.00 (Rupees Ten Lakh Only) against the below menticned payment details

Narraticn : HIMANSHUKUMAR MUKHIYA MANOJ MIKHIYA

This is Computer generated advice & Does not require any signature.




394

ARTHER INDUSTRIES LIMITED
SY NO 35 PLOT NG 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : CHARNI DEVI
Beneficiary Addressl : MADHUBANI
Beneficiary Address2 : MADHUBANI
Beneficiary Address3 :

Beneficiary Addressd4 : MADHUBANI
Beneficiary Address> : INDIA

PinCode

Bank Reference No : FT312146356185

Value Date : 2023-12-14 00:C0C:00
UTR Number : HDFCR52023121462365458

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.36056345706 with STATE BANK
OF INDIA I¥SC CODE SBIN0QO3266 vide UTR no. HDFCR52023121462365458 for Rs

500000.00 (Rupees Five Lakh Only) against the below mentioned payment details

Narration : CHARNI DEVI COMP MANOJ MUKHIYA

This 1s Computer generated advice & Does not require any signature.
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : SUSHIL MUKHIA
Beneficiary Addressl : LAKHNAUR
Beneficiary Address? : LAKHNAUR

Beneficiary Address3 : LAKHNAUR

Beneficiary Address4 : LAKHNAUR

Beneficiary Addressb : INDIA

PinCode .

Bank Reference No : FT312146356423

Value Date : 2023-12-14 00:00:00
UTR Number : HDFCR5Z2023121462366156

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.37541439186 with STATE BANK
CF INDTA IFSC CCDE SBINCO003266 vide UTR no. HDFCR52023121462366156 for Rs
500000.00{Rupees Five Lakh Only) against the below mentioned payment details

Narration : SUSHIL MUKHTIA COMP MANOJ MUXHIYA

This is Computer generated advice & Does not require any signature.

Y=
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gﬁiﬂi@i Bank

FIXED DEPOSIT ADVICE NON TRANSFERABLE

Received From: Branch: No

MAS. HIMANSHU KUMAR Cust ID: 591325607
e ISR Account No: 530613000216
Eﬁ@wg ég&%?fé)% = Deposit Type: Cumulative Plan
KANSAD NR " Date of Deposit: 15-12-2023
SACHIN,RANLWAY Value Date: 156-12-2023

STATION,SACHIN, SURAT,
GUJARAT, INDIA, 394230

Principal Amount; 1000000 INR Rate of Interest: 7

Period: 60 Months 0 Days Maturity Amaount: 1414778 INR
Maturity Date: 15-12-2028 Nomination Registered: No

Deposit Repayable to: SELF Nominge Name:

Auto Renewal: Yes PAN No: BUFPGO086E
Auio Closure: No

1. If a deposit is pre-maturely withdrawn (either partially or completely), the interest payable and the
applicabie penalty would be calculated based on the Bank's prevailing policy which is available to
the customers at branches upon request.

2. Customers may opt for auto-closure, auto renewal or provide any other maturity instruction with
respect to the deposit until two working days prior to the maturity date. In case of auto renewal the
entire maturity amount, subject to tax deduction at source, shall be renewed from the maturity date
for a period equal to the original tenure of the deposit at the interest rate prevalent on the daie of
renewal.

3. Fixed deposits shall be opened under auto renewal mode unless specified otherwise. However, this
shall not apply for fixed deposits for non-individuals, fixed deposits amounling to Rs. 1 crore and
above and such deposits were fixed deposits receipts is issued.

The terms specified hersin above are in addition to and not in derogation of the terms and conditions
governing ICICI Bank Fixed Deposits for which please visit www.icicibank.com

Deposits received with thanks
For 1CICI Bank Limited.

Ty
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ﬁiﬂ'ﬂ?’ Bank

FIXED DEPOSIT ADVICE NON TRANSFERABLE

Received From: Branch: No

MAS.KAUSHALKUMAR Cust ID: 551325608

MUKHIYA (MINOR) Account No: 530613000215

FLAT,NO A 502 AAGAM Deposit Type: Cumutative Plan

NAVKAR COMPLEX., Date of Deposit: 15-12-2023

KANSAD NR K 15-12-2023

SACHIN, RAILWAY Value Date: -12-

STATION SACHIN, SURAT,

GUIARAT, INDIA, 394230

lprincipal Amount: 11000000 INR |Rate of inferest. \7 \
Period: 80 Months 0 Days | Maturity Amount: 11414778 INR |
Maturity Date: 16-12-2028 Nomination Registered: No
Deposit Repayable to: SELF Nominee Name:
Auto Renewal: Yes PAN No: BUFPGO086E
Auto Closure: No

1. If a deposit is pre-maturely with

the customers at branches upon request.

2. Customers may opt for au

drawn {either partially or completely), the interest payable and the
applicable penalty would be calculated based on the Bank's prevailing policy which is available to
to~closure, auto renewal or provide any other maturity instruction with

respect to the deposit until two working days prior to the maturity date. In case of auto renewal the

entire maturity amount, subject to tax deduction at source, shall be renewed from the maturity date
for a period equal to the original tenure of the deposit at the interest rate prevalent on the date of

renewal.

3. Fixed deposits shall be opened under auto renewal mode unless specified otherwise. However, this
shall not apply for fixed deposits for non-individuals, fixed deposits amounting to Rs. 1 crore and
above and such deposits were fixed deposits receipts is issued.

The terms specified herein above are in addition to and riot in derogation of the terms and conditions
governing ICICI Bank Fixed Deposits for which please visit www.icicibank.com

Deposits received with thanks

For 1CICI Bank Limited.

This is a computer generated advice and does not require signature.
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ﬁgﬁ@l@! Bank

FIXED DEPOSIT ADVICE NON TRANSFERABLE

Received From: Branch: No
MAS.KAUSHALKUMAR Cust ID: 591325608
MUKHIYA (MINOR) Account No: 530613000215
E'A‘\‘/Taﬁﬁz’.é‘c?&%{‘éﬁ’,”"‘ geposit Type: Cumulative Plan
KANSAD NR ate of Deposit: 15-12-2023
SACHIN,RAILWAY Value Date: 15-12-2023

STATION,SACHIN, SURAT,
GUJARAT, INDIA, 394230

Principal Ameount: 1000000 INR Raie of Interest: 7

Period: 80 Months 0 Days Maturity Amount: 1414778 INR
Maturity Daie: 15-12-2028 Nomination Registered: No

Deposit Repayable to: SELF Nominee Name:

Auto Renewal: Yes PAN No: BUFPGOQ86E
Auto Closure; No

1. if a deposit is pre-maturely withdrawn (either partially or completely}, the interest payable and the
applicable penalty would be calculated based on the Bank’s prevailing policy which is available to
the customers at branches upon request.

2. Customers may opt for auto-closure, auto renewal or provide any other maturity instruction with
respect to the deposit until two working days prior to the maturity date. in case of auto renewal the
entire maturity amount, subject to tax deduction at source, shall be renewed from the maturity date
for a period equal to the original tenure of the deposit at the interest rate prevalent on the date of
renewal.

3. Fixed deposits shall be opened under auto renewal mode unless specified otherwise. However, this
shall not apply for fixed deposits for non-individuals, fixed deposits amounting to Rs. 1 crore and
above and such deposits were fixed deposits receipts is issued.

The terms specified herein above are in addition to and notin derogation of the terms and conditions
governing ICIC| Bank Fixed Deposits for which please visit www.icicibank.com

Deposits received with thanks
For ICICI Bank Limited.

This is & computer generated advice and does not require signature.

Y



399

Page5 of 6




n
3
a
©o
&
o
@
o
&
&
g
(=)
&
g
=
o
@«
&
S
o
b

-2023 01:26 PM 09-Dec-2023 01:26 PM 09-Dec-2!

1eo T USDec-2023 01:26 PM 09-Dec

5 DEC 7073

e [T T

J89443687695419V

Certificate No.
Certificate Issued Date
Account Reference
Unique Doc. Reference
Purchased by
Description of Document
Description

Consideration Price (Rs.)

First Party
Second Party
Stamp Duty Paid By

Stamp Duty Amount(Rs.)

Statutory Alert:

INDIA NON JUDICIAL
Government of Gujarat

Certificate of Stamp Duty EE Kﬂ
3
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AETHER INDUSTRIES LIMITED

Article 5(h) Agreement (not otherwise provided for)

AGREEMENT

0
(Zero)

AETHER INDUSTRIES LIMITED
Akhilesh Nakhida Yadav

AETHER INDUSTRIES LIMITED

300
(Three Hundred only)

49’

\\;LJ’

14, 0007646988
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NOTICE
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are available at www.stockholding.com).
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SAVINGS BANK ACCOUNT
MAHAMMADPUR PATNA,
MAHAMMADPUR PATNA

BIHTA K

SBINOOOG3S5S




Name: Mrs.
S/D/H/o

Emwamm

Kumari

Branch: bﬂqu:PACmi
BIHTA

Emaij: :shi, 063159@sh; 0o,
Fhone zo.. amacmcd?,v
IFSC: mmm?cncmunm

MARK

AKHTLESH YADAv
91362019570
42519359708

{ REGULAR SA VINGS BANK account.

EMUPLT

.. - ‘ & ¥ . Il . 1 =
S '3 “r.LEﬂ#;mJ L Sih o iy

CIF Number

bﬂnua:n No, =

[
- ¢

OUIORMAT.

W N R




Branch: AGRICULTURAL MARKET
BIHTA

Email:sbi.06359¢shbi, co
Phone No.: 9006002631
IFSC: SBINOOOG35U
Name : Mrs. SAVITRI DEVI .
S/D/R70 : AKHILESH YADAV £

Gt

91361991605
42519473240
SAVINGS BANK ACCOUNT

h.-... 4 ]

Nom Rez
— Castome:

EIF Number
ACCOunt No.
A/c Type
bmanmmm

-4

[ NS

My Commission expires E
on 11-02-2024 :

AT CITY DIST. SURAT

. OF GUJARAT.
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{ My Commission expires |
| on 11-02-204
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Phone: +81-261-6603000 Emall: info@asther.co.in Weh: www. asther. CoLin




UPDO IS0 MMM (DA Ul 0O IS8R DO IBWE O00E000-105-16+ Butld
BIPU| - 1R4BIND OEZVEE - 1ING ‘UUDBS ‘0aID UIyseS ‘g "ON pPBOY
'$02¢ 'ON 101d :Asolor f SO pasasifioy

DY} seuisnpu| fauoy

DPR BBk

S AR i

T

e R
i ]
v i
vy FEUIT;
= 1y V3 f.i 1
RV
(11 ‘i...-{’.,"
. (3
P N =
». ) t
i 7 s
T »x;f_;?_s:!:‘fi'_ (] _;

- mib BB

‘\Pb [Ihg

AT =
R AT N 3
E: ey lgﬂ“\"g_“:‘"}}

T prboeir

TELTH

tg - ek BiR

T pRERIR

A N T T

[ B ebp irnyd

’N

;p l\ T 4 \' '111(.'

i€ A Pl i

[T YOy ' ".]'I =

a4

[ L & SR ad Ry a d Ry a T

Ht D eyt

Lo 1
: i

]

.|
rikSia
~

PO e

ir] i



m&; -

AETHER INDUSTRIES LIMITED
SY NC 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 385007

Beneficiary Name : AKHILESH YADAV
Beneficiary Addressl : PATNA

Beneficiary Address?2
Beneficiary Address3

Beneficiary Addressd PATNA BIHAR

L L

Beneficiary Addressh INDIA

PinCode

Bank Reference No : I'T312026245685
Value Date : 2023-12-03 00:00:00

Dear Sir/Madam

We have initiated a credit thru NEFT to your &/c No.441210110000975 with BANK OF
INDIA({IFSC CCDE BKID0004412) vide reference no. N337232764793056 for Rs

350000.00 (Rupees Three Lekh Fifty Thousand Only) against the below menticned payment
detalls

Narraticn : AKHILESHYADAV COMP ABHISHEEKYADAV

This is Computer generated advice & Does not require any signature,




Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
PinCode

Name

Addressl
Address?2
Address3
Addressd
Addressb

Bank Reference No

Value Date
UTR Number

Dear Sir/Madam

We have initiated a credit through RTGS to Account Nu
CF INDIA IFSC CODE SBINOQO06359 vide UTR no.
500000.00 (Rupees Five Lakh Only)

Narration

AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
RCW HOUSE SURAT
GUJARAT 395007

MASTER RANJAY KUMAR
PATNA

PATNA
INDIA

FT312191441072
2023-12-19 00:00:00
HOFCR52023121963498361

MASTER RANJAY KUMAR

e OB B o

@« %&K}T?&£?§gf

N

&

g

QU{‘A& \d:? ?

By
h&ﬁ

DIST. sUnar

£ 9 :A‘-a ”w-%"v
REGIO TS

{ =

f"% &

This is Computer ganerated advice & Does not require any signature.

J

mber.42519009796 with STATE BANK
EDFCR52023121963498361 for Rs
against the below mentioned payment details

“hy
1&"
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AETHER INDUSTRIES LIMITED & ,@@k S %
SY NO 35 PLOT NO 40 AANGAN **{%&3 ' : *v‘
JALDARSHAN SOCIETY UMRA BH GOKUL § /»53; BURET SV %
ROW HOUSE SURAT 3 fed DT SURAY B =
GUJARAT 395007 ey ﬁﬁ&fsf}..??;?
. ] Rrwzooe &
Beneficiary Name : SAVITRI DEVI 4 CURY UAYE gf
Beneficiary Addressl : PATNA - '

Beneficiary Address2
Beneficiary Address3 :
Beneficiary Addressd : PATNA
Beneficiary Address5 : INDIA

PinCode :

Bank Reference No 1 FT3121%143%657

Value Date 1 2023-12~19 00:00:00

UTR Number : HDFCR52023121863501216 T

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.42519473240 with STATE BANK
OF INDIA IFSC CODE SBINQC0OE€35% wvide UTR no. HDFCR52023121863501216 for Rs

1500000.00 (Rupees Fifteen Lakh Only} against the below mentioned payment datails

Narration : SAVITRI DEVI

This is Computer generated advice & Dces not require any signature.

¥y e £ h

i
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AETHEER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395G07

Beneficiary Name ¢ AKHILESH YADAV NEW
Beneficiary Addressl : PATNA

Beneficiary Address2? :

Beneficiary Address3 :

Beneficiary Addressd : PATNA

Beneficlary Address5 : INDIA

PinCode

Bank Reference No : FT312191438761

Value Date : 2023-12-19 00:00:00

UTR Number ' : HDFCR52023121963501219 -

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.42517709870 with STATE BANK
OF INDIA IFSC CODE SBINOG06359 vide UTR nc. HDFCR52023121963501219 for Rs
1500000.00 (Rupees Fifteen Lakh Only) against the below mentioned payment details

Narration : AKHILESH YADAV NEW

This is Computer generated advice & Does not require any signature.
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Pt R e N,
AETHER INDUSTRIES LIMITED & @;ﬁ&\ ¥
SY NO 35 PLOT NO 40 AANGAN S bRV
JALDARSHAN SOCIETY UMRA BH GOKUL f Ry e "‘
ROW HOUSE SURAT T j Buasy 71‘”;{":“‘{_"@}
GUJARAT 395007 3w DR TURAS S E
4 3\ REQNG.747
Beneficiary Name : NTRMAL KUMARI 8 \ R0 e’ &

N R Ty v
Beneficlary Addressl : PATNA Exﬂ f;,k& 'x(.{;;‘ £y
Beneficiary Address? : PANTA « ) _’”“4“”;ﬁ#-
Beneficiary Address3 : PATNA : ﬁﬁgﬁ%{*“ f
N

Beneficiary Addressd4 : PATNA €$%
« Beneficiary Address5 : INDIA ’ :

PinCode

Bank Reference No : FT312181442732

Value Date i 2023-12-19 00:00:00

UTR Number : HDFCR52023121963494965 -

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.42519359708 with STATE BANK
OF INDTA IFSC CODE SBINOD(06359% vide UTR ne. HDFCR52023121963494965 for Rs
1000000.00 (Rupees Ten Lakh Only) against the below mentioned payment details

Narration : NIRMAL KUMARI ABHISHEKH FAMILY

This is Computer generated advice & Does not require any signature.

TP AN

N
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IN-GJB9444052436625V

N = INDIA NON JUDICIAL

Government of Gujarat

023 0126 PM09-Dec-2023 01:26 PM 0947

Certificate of Stamp Duty 9 § pE© "

Se,No.: A
20 DE% 2023

Certificate No. " IN-GJB9444052436625V. Date:

R INDUSTRIES LIMITED AFTHF_\E@LISTF‘H!’S LIMITED AETHER IN:_‘ ,
Bi

L T

Certificate Issued Date " 09-Dec-2023 01:26 PM

Account Reference : IMPACC (SV)/ gj13105904/ SURAT/ GJ-SU
Unique Doc. Reference : SUBIN-GJGJ131059040224 1686190930V
Purchased by " AETHER INDUSTRIES LIMITED

Description of Document : Article 5(h) Agreement (not otherwise provided for)

Description " AGREEMENT

AETHER INDUSTRIES UIMITED AETHER INDUSTRIES LIMITED AETHE

TED

Consideration Price (Rs.) : 0
(Zero)

09-Dec-2023 01:26 PM 09-Dec-2023 01:26 PM 09-Dec-2023 01:26 PM 09-Dec-2023 01:26 PM 09-Dec-2023 01:26 PM 0% (¢

First Party : AETHER INDUSTRIES LIMITED

TRIES LIMITED AETHER INDUSTRIES LIMI

» Second Party " Narendra Gayaram Kumar

. Stamp Duty Paid By " AETHER INDUSTRIES LIMITED

5 Stamp Duty Amount(Rs.) - 308
(Three Hundred only)
;E; j.f";‘_u-f—?:)) 'é
B o] o

Statutory Alert: S = = SRS SRR
1. The authenticity of this Stamp certificate should be verified at 'www.shcilestamp.com’ or using e-Stamp Mobile App of Stock Holding
Any discrepancy in the details on this Certificate and as available on the website / Mobile App renders it invalid

2. The onus of checking the legitimacy is on the users of the certificate

3. In case of any discrepancy please infe
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NOTARIAL NOTARIAL NOTARIAL NOTARIAL NOTARIAL

Tie cules U1 LIS crewiny  olunbase Gan we  vorified  at
www.shcilestamp.com, Stock Holding mobile application
"EStamping" or at Stock Holding Branch/ Centre (the details of which
are available at www.stockholding.com).

Any alteration to this certificate renders it invalid and would
constitute a criminal offence.

Kindly contact Stock Holding Branch / Centre in case of discrepancy.

For information related to e-Stamping you may write to us O LLLLTETT)
our email id estamp.ahmedabad@stockholding.com or wsnt a’( .
Branch/Centre.
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WY COMMISSION EXPIRES

O 167H FEBRUARY 2027

AJESH D, TRIVEDI

ADVOCATT, & NOTARY

SURAT DIST, (GUJARAT)
GOVT. OF INDIA
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Asther Industries Lid,

Registered Offlce / Factory: Plot No, B203, ‘
Hoad No, 8, Sachin GIUC, Sachin, Surat - 384230 Gujarat - Inuia
Phone: 91-261-6803000 Gmail: ifo@asther.coun Weh: www asther co.in
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Aether Industries Lid.

. Huglstered Office / Factory: Plot No. 8204,
Foad No. 8, Sachin GIDE, Sachin, Surat - 394230 Guiaiat - Indk,
Phone: :+01-261-6603000 Email: info @aether.co.in Web:

www.aather voan



AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 ARNGAN
JALDBRSHAN SOCIETY UMRA BH GOKUT,
ROW BOUSE SURAT
GUJARAT 385007

Beneficiary Name : LALATADEVI NARFNDRA
Berneficiary Addressl LUKENOW

Beneficiary Address?

Beneficiary Address3 :

- Peneliciary Address4 : LUKNOW

Beneficiary Addresss ;. INDIA

PinCodc

“Bank Reference No : FT312026251055

Valus Daie i 2023-12-02 00:00:00
COTR Number : HDFCR52023120259072724

Q*Dea? Sir/Madam

We have initiated a credit through RTGS to Account Number . 611360700000348 with BANK OF
ﬁlNDIA IFSC CODE BKIDOARYAGB vide UTR no. HDFCR52023120259072724 for Rs

480000, Pﬂfxupees Four Lakh Only) agalnst the below mentioned payment details

LALATADEVI COMP DHARMENDRA

Cqmputer generated advice & Does net require any signature.
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el _Annexyre -A .
—__COMPENSATIGN —11E Dharme FAMILY
| [COMPENSATIONE

| Mmar_Emp. 29.12.2055. 5%
':'ffl:fmp. Code CT12/102 —-— I N
fE':iﬁT?am. __{Production | L |
'{poJ ‘

o Designation

|Gross. Salary
Date of Death
Gontr_acto Name

R
=
==

| % 15,000.00
_X8,65,000.00
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 ARNGAN
JALDARSEAN SCCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name * LALATADEVI NARENDRA
Beneficiary Addressil - LUKHNOW

Beneficiary Address?

Beneficiary Address3 :

Beneficiary Addressd : LUKNOW

Beneficiary Addresss - INDIA

PinCode

Bank Reference No ¢ FT312192326817

Value Date i 2023-12-19 00:00:00
UTR Number : HDFCR52023121963708194

Dear Sir/Madam -

We have initiated a credit through RTGS to Account Number.611360700000348 with BANK oF
INDIA IFSC CODE BKIDOARYAGR vide UTR no. HDFCR52023121%63708194 for Rs

2000000.00 (Rupees Twenty Lakh Only) against the bhelow mentioned payment details

Narration : LALATADEVI NARENDRA CoMP . CHARMENDR

This is Computer generated advice & Does not require any signature.
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

-Beneficiary Name : NARENDRA PRASAD
Beneficiary Addressl : KARWI
Beneficiary Address?

Beneficiary Address3 :

Beneficiary BAddresséd : CHITRAKUT
Beneficiary Address5 : INDIA

PinCode

Bank Reference Nc : FT3121%2342674

Value Date : 2023-12-19% 00:00:00
UTR Number : HDECRB2023121963697601

Dear Sir/Madam

e have initiated a credit through RTGS to Account Number,33510100000269 with BANK OF
BARQDA IFSC CODE BARECQCHITRA vide UTR no. HDFCR52023121963697601 for Rs
2500000.00 (Rupees Twenty Five Lakh Only) against the below mentioned payment details

Narraticn : NARENDRA PRASAD COMP. DHARMENDRA

This is Computer generated advice & Does not require any signature.
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IN-GJB89444704830167V

= INDIA NON JUDICIAL
i Government of Gujarat

% ,i" ""?‘r,-'_-""

.” A Certificate of §_t__am_p___Duty

: 2 6 DEC :

: Sr.No.: \3{:{-"“\0 ‘

| Certificate No. - IN-GJB9444704830167V | 5507 [ NE[ 9199 f

Certificate Issued Date " 09-Dec-2023 01:27 PM
Account Reference " IMPACC (SV)/ gj13105904/ SURAT/ GJ-SU

Unique Doc. Reference * SUBIN-GJGJ1310590402242787958602V

-2023 01:27 PM 09-Dec-2023 01:27 PM 09-Dec:

Purchased by " AETHER INDUSTRIES LIMITED

Description of Document " Atticle 5(h) Agreement (not otherwise provided for)

cuza U127 PM 08-Dec

Description " AGREEMENT

TG

Consideration Price (Rs.) ; 0
(Zero)

First Party ‘' AETHER INDUSTRIES LIMITED

Second Party : Chhangu

MITED AETHER INDUSTRIES LIMITED AETHER INDUSTRIES LIMITED AETHER INDUSTRIES LIMITED AETHER INDUSTRIES LIMITED AETHER INDUSTRIES LIMITED AE

Stamp Duty Paid By " AETHER INDUSTRIES LIMITED

Stamp Duty Amount(Rs.) : 300
(Three Hundred only)

RIES LIMITED AETHER INDUSTRIES |

[
"""f'l’fl““qd‘

1, 0007646330

AETHER INDUSTRIES LIMITED AETHER INDUSTRIES LIMITED AETHER INDUST

Statutory Alert:
1. The authenticity of this Stamp certific

s should be verified at "www.shcilestamp.com’' or using e-Stamp Mobile App of Stock Holding
vailable on the website | Mobile App renders it invalid

Any discrepancy in the details on this Ce
2. The onus of checking the legitimacy i
3. In case of any discrepancy please inform the (
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are available at www.stockholding.com). f

Any alteration to this certificate renders it invalid and would
constitute a criminal offence.

Kindly contact Stock Holding Branch / Centre in case of discrepancy. “ -
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our email id estamp.ahmedabad@stockholding.com or visi
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Aether Industries Ltd.

Registored Ofice / Factory: Plof No. 8203,
Road No. 8, Sachin GIDC, Sachin, Swrat - 394230 Gujarat - Indig
Phone: +91-261-6603000 Email: info@aether.co.in Web: www.iether.co in
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Aethar Industries Lid.

Registered Oftice / Factory: Plol No, 8203,
Foad No. 8, Sachin GIDO, Sachin, Surat - 394230 Gujaral - ndia
Phone: +91-261-6503000 Emall: info@asthar.coin Web: www.asther.co.in
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AETHER INDUSTRIES LIMITED
$Y N2 35 PLOT NO 40 AANGAN
JRLDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Benericiary  Name : CHHANGUKUMAR
Ceneficiary Addressl : BRNDHI
Leneficiary Address2 :

Laneficiary -Address3 :

Beneficiary Address4 : LUKHNAU
“eneficiary Address5 : INDIA

Frads

-1l Reference No : FT312026248799
Yalue Date 1 2023-12-~02 00:00:00
JTE Number : HDFCR52023120259078877

ihear Sir/Madam

W have initiated a credit through RTGS to Account Number. 610930100006588 w1th BANK OF
NDTE (FRC CODE BKIDOARYAGB vide UTR no. HDFCRS52023120259078877 for Rs

=020, 00 (Rupees Four Lakh Fifty Thousand Only} against the below mentloned payment

T
. =

coration : CHHANGU COMP SUNILKUMAR

: Computer generated advice & Does not reguire any signature.
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COMPENSATION PACKAGE FOR LATE Sunil Kumar- FAMILY

COMPENSATION

ACKAGE FOR LATE Sunil Kumar_Emp._29.12.2023- FAMILY
Full Name Sunii Kumar
Emp. Code CTZTe, Wl s e
Team Production
DOJ _ .
Designation Plant Assistant
ESIC 3811810834
PAN No.
UAN No. 101605576319
AadharNo.  |[3.04725E+11
CTC -PA 144 144
Gross Salary 12012
Date of Death 29/11/2023

Contractor Name

Suraj Enterprise

Sr. No.

Other Legal Compensations / Benefits

Amount (Rs.)
1 Provident Fund* & Employee Deposit Link Insurance* ¥ 2,50,000.00|
2 Labour Welfare Fund 3 1,00,000.00
3 Funeral Expense - ESIC - ¥15,000.00
Total ' % 3,65,000.00
Pension / Benefits ,
4 EPF Pension As per EPF Authority - Per Month
5 ESIC Pension As per ESIC Authority - Per Month

Authority

83, Notes :-The above mentioned compensation is projected with concern Law. The Above

‘“’fﬁhpntioned Amount can be increased or decreased as per the approval of concern Law &
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ALLHALN LNLUS LALRS Ll ) ny
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : LALMANI CHHANGU
Beneficiary Addressl : BANDA
Beneficiary Address2 -

Beneficiary Address3 :

Beneficiary Address4 : MAU
Beneficiary Address’ : INDIA

PinCode

Bank Reference No o FT312192364402

Value Date : 2023-12-19 00:00:00
UTR Number : HDFCR52023121963697944

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.42525550547 with STATE BANK
OF INDIA IFSC CODE SBINOOL11205 wide UTR no. HDFCR52023121963697944 for Rs

2500000.00 (Rupees Twenty Five Lakh Only) against the below mentioned payment details

Narration : LALMANT CHHANGU COMP.SUNILKUMAR

This is Computer generated advice § Does not require any signature.
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AETHER INDUSTRIES LIMITED
8Y NO 35 PLCT NO 40 AANGAN
JALDARSHAN SQCIETY UMRA BH GOKUTL,
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : CHANGU CHANGU
Beneficiary Addressl : MAU
Beneficiary ZAddress? :

Beneficiary Address3 :

Beneficiary Address4 : RAMPUR
Beneficiary Address5 : INDIA

PinCode

Bank Reference No s FT312192363914

Value Date : 2023-12-19 00:00:00
UTR Number : HDFCR52023121963708843

Dear 3ir/Madam

We have initiated a credit through RTGS to Account Number.42525517317 with STATFE BANK
OF INDIA IFSC CODE SBINO011205 vide UTR no. HDFCR52023121963708843 for Rs

Z0C0000. 00 (Rupees Twenty Lakh Only) against the below mentioned payment details

Narration : CHHANGU RANKESH COMP.SUNIL KUMAR

This is Computer generated advice & Does not require any signature.
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Certificate No.
Certificate Issued Date
Account Reference
Unigue Doc. Reference
Purchased by
Description of Document
Description

Consideration Price (Rs.)

First Party
Second Party
Stamp Duty Paid By

Stamp Duty Amount(Rs.)

Statutory Alert:

INDIA NON JUDICIAL
Government of Gujarat

gertificate of Stamp Duty 5
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IMPACC (SV)/ gj13105904/ SURAT/ GJ-SU
SUBIN-GJGJ1310590402246108743212V
AETHER INDUSTRIES LIMITED

Article 5(h) Agreement (not otherwise provided for)
AGREEMENT

0
(Zero)

AETHER INDUSTRIES LIMITED
Babita Santodh Vishwakarma

AETHER INDUSTRIES LIMITED
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(Three Hundred only)

TR

00076463833
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AETHER INDUSTRIES LIMITED
SY NO 35 PLGT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : BABITA VISHWAKARMA
Beneficiary Addressl : Magraura

Beneficiary Address2 :

Beneficiary Address3 :

Beneficiary Addressd : SATNA

Beneficiary AddressS : INDIA

PinCode :

Bank Reference No : FT312180500644

Value Date : 2023-12-18 00:00:00
UTR Number : HDFCR52023121863364363

Dear Sir/Madam
We have initiated = credit through RTGS to Account Number.42521830812 with STATE BANK

CF INDIA IFSC CODE SBIN0013659 vide UTR nc. HDFCR52023121863364363 for Rs

1166500.00 (Rupees Eleven Lakh Sixty Six Thousand Five Hundred ‘Only) against the below
mentioned payment details

Narration : BABITA VISHWAKARMA Comp SantoshVish

This is Computer generated advice & Does not require any signature.




Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
PinCode

Name

Addressl
Address?2
Address3
Addressd
Addressh

Bank Reference No

Value Date
UTR Number

Dear Sir/Madam

Y I T T BT BT R
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

NITIN VISHWAKARMA
Magraura

SATNA
INDIA

FT312180501232
2023-12-18 00:00:60
HDFCR52023121863362564

We have initiated a credit through RTGS to Account Number.42529157686 with STATE BANK
OF INDIA IFSC CODE SBINQO013659 vide UTR no. HDFCR52023121863362564 for Rs

1666500.00 {Rupees Sixteen Lakh Sixty Six Thousand Five Hundred Only) against the
below mentioned payment details

Karration

: NITIN VISHWAKARMA Comp SantoshVishw

This is Computer generated advice & Does not require any signature.
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSEAN SOCIETY UMRA BH GOKUL
ROW HQUSE SURAT
GUJARAT 395007

Beneficiary Name : MAHAK VISHWAKARMA
Beneficiary Addressl : UNCHEHARA
Beneficiary Address2 :

Beneficiary Address3 :

Beneficiary Address4 : SATNA

Beneficiary Address5 : INDIA

PinCode g

Bank Reference No : FT312191632886

Value Date : : 2023-12-19 00:00:00
UTR Number : HDFCR52023121963556516

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number. 42535%20507 with STATE BANK
OF INDIA IFSC CODE SBIN0C13659 vide UTR no. HDFCR52023121963556516 for Rs

1667000, 00 (Rupees Sixteen Lakh Sixty Seven Thousand Only) against the below mentioned
payment details

Narration : MAHAK VISHWAKARMA COMP.SANTOSHIVISW

This is Computer generated advice & Does not require any signature,

VT OF GUJARAT.
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AETHER INDUSTRIES LIMITED
SY NC 35 PLOT NO 40 ARNGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

eneficiary Name : BAVITABEN VISHWAKARMA
sneficiary Addressl : SATNA

eneficiary Address2 :

eneficiary Address3 :

}neficiary Address4 : SATNA

;neficiary Address> : INDIA

fnCode

:ank Reference No : FT312026216067

fnilue Date 1 2023-12-02 00:00:00
ITR Number : HDFCR52023120259069328

fsar Sir/Madam

&%have initiated a credit through RTGS to Account Number.501C4151643 with INDIAN RBANK
#ESC CODE IDIB0OCUS29 vide UIR no. HDFCR5202312025%06%9328 for Rs
150000.00 (Rupees Four Lakh Fifty Thousand Only) against the below mentioned payment

'-ftails

srration : BAVITA VISHVAKRMA CCMP. SANTOSE V

his is Computer generated advice & Does not require any signature.
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IN-GJB89445231891718V

INDIA NON JUDICIAL

Government of Gujarat

_Certificate of Stamp Duty 26 DEC 202

S LIMITED -'\FTH%LISTHIES LIMITED AETHER IN

Sr.No.: ES:;"!H—‘ :

Certificate No. - IN-GJsg4dseatsot7isv.  |pate: 2 6 OEC 2023

Certificate Issued Date ‘' 09-Dec-2023 01:28 PM

TED AETHER INDUSTRIE

Account Reference " IMPACC (SV)/ gj13105904/ SURAT/ GJ-SU
Unique Doc. Reference * SUBIN-GJGJ1310590402243993740267V

Purchased by : AETHER INDUSTRIES LIMITED

LIMITED AETHER INDUSTRIES LIMI

Description of Document : Article 5(h) Agreement (not otherwise provided for)

TRIES

Description " AGREEMENT

Consideration Price (Rs.) : 0
(Zero)

R INDUSTRIES LIMITED AETHER INDUS

First Party * AETHER INDUSTRIES LIMITED

AETHE

Second Party " Javahar Babu Prasad

Stamp Duty Paid By " AETHER INDUSTRIES LIMITED

JISTRIES LIMITEL

Stamp Duty Amount(Rs.) " 1300
(Three Hundred only)

D AETHER INDU

IMITE

NES |

HER INDUSTF

=D AET

ES UIMITED AETHER INDUS

I[l£, 00076463991

AETHER INDUSTR

Statutory Alert: R S A RN 2 S NSRS

1. The authenticity of this Stamp certificate should be verified at 'www.shcilestamp.com’ or using e-Stamp Mobile App of Stock Holding.
Any discrepancy in the details on this Certificate and as available on the website / Mobile App renders it invalid.

2. The onus of checking the legitimacy is on the users of the certificate
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NOTARIAL  NOTARIAL
Tne conents o1 s e-Siweip ceruncale vail o vetified at
www.shcilestamp.com, Stock Holding mobile application
"EStamping"” or at Stock Holding Branch/ Centre (the details of which
are available at www.stockholding.com).

Any alteration to this certificate renders it invalid and would
constitute a criminal offence.

Kindly contact Stock Holding Branch / Centre in case of discrepancy.

For information related to e-Stamping you may write to us on

our email id estamp.ahmedabad@stockholding.com or visit our
Branch/Centre.
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AETHER INDUSTRIES LIMITED
ST NG 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
RCW HOUSE SURATY
GUJARAT 295007

seneticiary Name : JAVAHAR PRASAD
Beneficiary Addressl : RAEBARELI
Beneficiary Address2 :

Reneficiary Address3 :

Reneficiary Address4 : RAEBARELI
Bensficiary Address : INDIA

FinCode
F kank Referxence No : FT212026222240
value Date : 2023-12-02 00:00:00

JTR Number : HDFCR5202312025%9070316
Dear Sir/Madam

we have initiated a credit through RTGS to Account Number.54500100011881 with BANK OF
BARODA IFSC CODE BARBOBUPGEX vide UTR no. HDFCR52023120259070316 for Rs

350000.00 (Rupees Three Lakh Fifty Theousand Only) against the below mentioned payment
I

Narration : JAVAHAR PRASAD COM GANESH P

This Computer gencrated advice & Does not require any signature.




510

T COMPENSATION PACKAGE FOR LATE Ganesh Prasad-FAMILY ~ |
COMPENSATION PACKAGE FOR LATE Ganesh Prasad_Emp. 29.12.2023- FAMILY

Ful Name __ [GaneshPrassd ]
Emp. Code OjN\NOO :
Team Production

DOJ

Designation Plant Assistant

ESIC 3812775150

PAN No.

UAN No. 101837361422

Aadhar Ng. 530604232117

CTC -PA 1,44,144

Gross Salary 12012
Date of Death 28/12/2023
Contractor Name | Suraj Enterprise

i

Sr . No. Other Legal Compensations / Benefits Amount {Rs.)
1 Provident Fund* & Employee Deposit Link Insurance” 4 2,50,000
2 Labour Welfare Fund z 100000
3 Funeral Expense - ESIC Z 15000
Total 7 365000
Pension / Benefits
4 EPF. Pension As per EPF Authority - Per Monih
-5 ESIC Pznsion As per ESIC Authority - Per Month

Notes -The above mentioned compensation is projected with concern Law. The Pwocﬁ
“menticned Amount can be increased or decreased as per the approval of consern P.mé &
Authority
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AETHER INDUSTRIES LIMITED
8Y NC 35 PLOT NC 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : JANKI JAWAHAR
Beneficiary Addressl : CHURYANI
Beneficiary Address? :

Beneficiary Address3 :

Beneficiary 2Address4 : CHURYANI
Beneficiary Address> : INDIA

PinCode

Bank Reference No : FT3121%2191742

Value Date : 2023-12-19 00:00:00
UTR Number :+ HDFCR52023121963694291

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.54500100007232Z with BANK OF
BARODA IFSC CODE BARBOBUFGBX vide UTR no. HDFCR520231219636942%91 for Rs
2500000.00 (Rupees Twenty Five Takh Only) against the below mentioned payment details

Narration : JANKI JAWAHAR COMP. GANESH PRASAD

This is Computer generated advice & Does not regquire any signature.

W st AL
737131y

T
i
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AETHER INDUSTRIES LIMITED
SY NC 3% PLOT NO 40 AANGAN
JALDARSHEAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 3295007

Beneficiary Name : JAVAHAR PRASAD
Beneficiary Addressl : RAEBARELI
Beneficiary BAddress2 :

Beneficiary Address3 :

Beneficlary Addressd : RAFEBARELT
Beneficiary Address5 : INDIA

PinCocde

Bank Reference No : FT312192190220

Value Date : 2023-12-19 00:00:00
UTR Number : HDFCR52023121963687526

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.54500100011861 with BANK OF
BARCDA IFSC CODE BARBOBUPGBX vide UTR no. HDFCR52023121963687526 for Rs

20C0000.00 (Rupees Twenty Lakh Only} against the below menticned payment details

Narration : JAVAHAR PRASAD COMP.GANESHPRASAD

This is Computer generated advice & Does not reguire any signature.
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Government of Gujarat

01:20'PM 0% Dec-2023 01:29 PM 098
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Certificate of Stamp Duty -

2023 01:29 PM 09-Dec-2023

Certificate No. _ - IN-GJ89446141142271V.

08-De
ETHER INDUSTRIES LIMITED AETHER INDUSTRIES LIMITED AETHER IN

Certificate Issued Date " 09-Dec-2023 01:29 PM “;\:s; L @
. TEPENT O e
Account Reference "~ IMPACC (SV)/ gj13105904/ SURAT/ GJ-SUF vv¥

29 PM 09-Dec-2023 01:29 PM {

Unique Doc. Reference : SUBIN-GJGJ1310590402245458908633V

IMITED AETHER INDUSTRIES LIMITED A

Purchased by ' AETHER INDUSTRIES LIMITED
< Description of Document : Article 5(h) Agreement (not otherwise provided for)
Description ' AGREEMENT
Consideration Price (Rs.) s E
(Zero)
First Party * AETHER INDUSTRIES LIMITED

A Second Party : Ranjana Sanat Kumar Mishra

Stamp Duty Paid By " AETHER INDUSTRIES LIMITED

Stamp Duty Amount(Rs.) : 300
(Three Hundred only)

THER INDUSTRIES LIMITED AETH

ES LIMITED AETHER INDUSTRIES LIMITED

0007646992

AETHER INDUSTRI

Statutory Alert: = ; RN > ) N )

1. The authenticity of this Stamp certificate should be verified at ‘www.shcilestamp.com’ or using e-Stamp Mobile App of Stock Holding
Any discrepancy in the details on this Certificate and as available on the website / Mobile App renders it invalic

2. The onus of checking the legitimacy is isers of the certificate

3. In case of any discrepancy please inform the Competent Authority
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- NOTARIAL NOTARIAL b NOTARIAL | NOTARIAL NOTA‘F.H_A.;.
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* The content. .. .. o oo '.:., vt B L .

www.shcilestamp.com, Stock Holding mobile application
"EStamping"” or at Stock Holding Branch/ Centre (the details of which

are available at www.stockholding.com).

 Any alteration to this certificate renders it invalid and would
constitute a criminal offence.

* Kindly contact Stock Holding Branch / Centre in case of discrepancy.

* For information related to e-Stamping you may write to us on

our email id estamp.ahmedabad@stockholding.com or visit our
Branch/Centre.
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Aether Indusiries Lid.

TFegistered Qifies / Faciory: Plot No. 8203, Beside Shalti Distillary,
Nr. Rajkamal Chokdi, Road No. 8, Sachin GIDC, Sachin, Surat - 394230 Gujaral - India
Phone! +91-261-6603000 Cmail: info@aetherm.in Web: www.aether.co.in
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Aether Industries Lid.

Fregisiered Office / Factory: Plot Ne. §204, Beside Shakti Distillary,
Nr. FRajkamai Chokdi, Road No. 8, Sachin GIDC, Sachin, Surat - 394230 Gujara - India
Phone: +91-261-6603000 Email: info@aether.co.in Web: www.asther.co.in
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Dear Sir/Madam

534

AETHER INDUSTRIES LIMITED

SY NO 35 PLOT NO 40 AANGAN
JATDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSEE SURAT

GUJARAT 395007

RANJNA MISHRA
MANDAT

MANDAT
INDIA

FT312026183931
2023-12-02 00:00:00
HDECR52023120255%060646

We have initiated a credit through RTGS to Account Number.38415482335 with STATE BANK
OF INDIA IFSC CCDE SBIN0013659 vide UTR no. HDFCR52023120259060646 for Rs
350000.00{Rupees Three Lakh Fifty Thcusand Only) against the below mentioned payment

details

Narration

RANJNA MISERA COMP SANATKUMAR

This is Computer generated advice & Does not require any signature.
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Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
PinCode

Name

Addressl
Address?2
Address3
Address4
Address5

Bank Reference No

Value Date
UTR Number

Dear Sir/Madam

We have initiated a credit throu
BANK IFSC CODE UTIB00Q1724 vide
1500000.00 (Rupees Fifteen Lakh Only)

Narration
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 3950Q7

RANJANA MISHRA
MATHAR

SATNA
INDIA

FT312181759859
2023-12-19 00:00:00
HDFCR52023121963591399

RANJANA MISHRA COMP.SANT MISHRA

gh RTGS to Account Number.923010053689758 with AXIS
UTR no. HDFCR52023121963591399 for Rs

against the below mentioned payment details

This is Computer generated advice & Does not require any signature.
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GOVT. OF GUJARAT



i ]

e . A

Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
PinCode

Name
Addressl
Address?2
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Bank Reference No

Value Date
UTR Number

Dear Sir/Madam
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 ARNGAN
JALDARSHAN SOCIETY UMRA BH GCRUL
ROW HOUSE SURAT
GUJARAT 395007

ASHTA MISHRA
MATHAR

SATNA
INDIA

FT312151758514
2023-12-19 00:00:00
HDFCR520231219636022597

We have initiated a credit through RTGS to Account Number.923010070465591 with AXIS

BANK IFSC CODE UTIBO001724 vide UTR no.
1350000.00 (Rupees Thirteen Lakh Fifty Thousand Only)

payment details

Narration

: ASTHA MISHRA COMP.SANT MISHRA

HDFCR52023121963602297 for Rs
against the below mentioned

This is Computer generated advice & Does not require any signature.
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GOVT. OF GUJARAT



Benaeficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
PinCode

Name

Addressl
Address2
Address3
Addressd
Addressh

Bank Refarence No

Value Date
UTR Number

Dear Sir/Madam

TR TENT]
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

DIVYANSHI MISHRA
MAIHAR

SATNA
INDIA

FT312191749573
2023-12-19 00:00:00
HDFCR52023121963602300

We have initiated a credit through RTGS to Account Number.923010070529336 with AXIS

BANK IFSC CODE UTIB0001724 vide UTR no.
1350000.00 (Rupees Thirteen Lakh Fifty Thousand Only)

payment details

Narratiocn

DIVYANSHI MISHRA COMP.SANT MISRA

HDFCR520231219%963602300 for Rs
against the below mentioned

This is Computer generated advice & Does not require any signature.
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Beneficiary
PinCode

Name

Addressl
Address2
Address3
Addressd
Address5h

Bank Reference No

Value Date
UTR Nunber

Dear Sir/Madam
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AETHER INDUSTRIES LIMITED
.8Y NG 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
- ROW HOUSE SURAT
GUJARAT 395007

PARVATI MISHRA
MAGRAURA

SATNA
INDIA

FT312191760787
2023-12-19 00:00:00
HDFCR52023121963600569

We have initiated a credit through RTGS to¢ Account Number.36498136540 with STATE BANK
OF INDIA IFSC CODE SBIN0O013659 vide UTR no. HDEFCR52023121963600569 for Rs

300000.00 {Rupees Three Lakh Only)

Narration

PARVATI MISHRA COMP. SANT MISHRA

against the below mentioned payment details

This is Computer generated advice & Does not require any signature.

§ onm 1402024 ]
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~~SURAT CITY DIST. SURAT
GOVT. OF GUJARAT.
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Certificate No. ~ IN-GJ89442222741075V
Certificate Issued Date ] 09-Dec-2023 01:24 PM
Account Reference : IMPACC (SV)/ gj13105904/ SURAT/ GJ-SU

Unique Doc. Reference : SUBIN-GJGJ1310590402237040881055V

Purch

Description of Document " Aticle 5(h) Agreement (not otherwise provided for)
Description | AGREEMENT

Consideration Price (Rs.) : 0

First Party " AETHER INDUSTRIES LIMITED
Second Party : Tulasi Devi Pramod Gautam

Stamp Duty Paid By * AETHER INDUSTRIES LIMITED

Stamp Duty Amount(Rs.) : 300
(Three Hundred only)

INDIA NON JUDICIAL

4
=4
T
aﬁ-”“""‘A Q
o
i
i

Government of Gujarat,,» 357~

Y, E ,’dﬁ‘

/-.a ::n_,r.sﬂ" L ES
fo# Nrr SURAT 2
GNQT27
HTRf*s;et
BXPIRY DATE
{02203 A2

Certificate of Stamp Duty : j

™~

AETHER INDUSTRIES LIMITED AETHER INDUSTRIE

ased by " AETHER INDUSTRIES LIMITED

(Zero)

INDUSTRIES LIMITED AETHER INDUSTRIES LIMITED

AETHER

ITED AETHER INDUSTRIES LIMITED A

D AETHER INDUSTRIE

S LIMITE

LIMITED AETHER INDUSTRIE,

0007646387

AETHER INDUSTRIES

Statutory Alert:

1 Th authenticity of this Stamp certificate should be verified at "www.shcilestamp.com’ or using e-Stamp Mobhile App of Stock Holding
w Gls(‘rr pa nry in Ih details on this Certificate and as available on the website / Mobile App renders it invalid
: s of checkin egitimacy is « sers of the certificale
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NOTARIAL

The contents of this e-stamp certificate can be verified at

www.shcilestamp.com, Stock Holding mobile application
"EStamping" or at Stock Holding Branch/ Centre (the details of which

are available at www.stockholding.com).

Any alteration to this certificate renders it invalid and would
constitute a criminal offence.

Kindly contact Stock Holding Branch / Centre in case of discrepancy.

For information related to e-Stamping you may write to us on
our email id estamp.ahmedabad@stockholding.com or visit our
Branch/Centre.

Yol

L R YHguaell @l www.sheilestamp.com 131 Macl 38
ASotell "ROMWo1" Woet AR vt W5 AN AL/ Bosi
(Bell (oLl www.stockholding.com U2 Gucot 8) UR o8 A usiA
sl &,

B YHRUAHL 56 SlEURL 3512 Lo B AR A et o)l il B,

o7 <
UL G-I YMIGUAHL SleuRt [Qristdcl wpuzL Al 815 Aol v Iié,-.».;.._w' 1y,
Boq UR AUB 524\, -

o,

g0 ARl Mmeistdl 2 wna
estamp.ahmedabad@stockholding.com UR &5-0&fct 52 welall Nﬁ;ﬂ | gy
AL / Botk oll Yeustd Acll. W

NN\ /-
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RLEIGIR) agaru (Ex-Gratia Agreement)
T 2080 g A AAR 16 fewer-2023 33T Raw

wan vl YR dnwdial fefits Hr il &
3T TER HaHE A4t e wdtvag e
39 : 36, THIHTE: A, ud: g
TdT: 86, A& AIFTSE!, Blvid & U,
g T, Y - 395 004

GUY us:
1. gertt &t e vitad 98 wee wer an H ueh §
39: 35, SadTa: iR, uH: fig
AaT: FER 3R, AR, HEIET, Baggy I WS - 212658
(3R TS TST 7914 7660 5792 & 3TAR)
2. IBRIYHE Hiaq &
3Y: 12, AU -, UH: T8
TAT: AIERA &1, TR, HRIel!, gy Ja% el - 212658
(AT BT AT 7978 9380 1487 & HAR)

IR UG9r - 212658
(3T %18 TWBUT 8616 0190 1351 & IHR)

e yHiE Tiay G T e aa Sy &

I UG - 212958
(3R HTE TET 5017 9944 2363 F IJTAR)

% Page 10of 6 (\‘(\ \qc&i & é%
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S 5, YEETE: -, ¥H: &g
aT: FERA 3, TAR, WRle, BT
IR YR - 212658 (Wi gAwTedt & 3IAR)

6. 9T WHIE THiad 98 WS HeRY titaw B 98 §
39: : 4, HGHY : -, ¥H : fig
JR WL - 212658 (AT giied 3 379R)

TATeIY, B GER &1 6 39 Wwslid ¥ WEed € 3R gfhd e € 6 amm,
T2IH g, 29/11/2023 B Y€ 1:35 T, WiC FeR -8203, Wl SHsmgeiht, 3xa
ot o wrear F enfeier €1 s FaR-8 W 317 o1 i v A ufF 3R frar et
A I AR iAW o1, 9% J3d & Tue Sieied § IRaR & @ & 99 FT6)
04/12/2023 (NWaR) XA Sf@ed & W% I gab a1t fsar m e,
AR Tfd - a7 veen wer 35 a8 BT o &) §9 e & 999 ¥, A9y ot Y
WA THR W §d YA BT S, 50,00,000/- T4 (PoT TR #116 S92) BT

D o IS & B BN Y 3R 39 Hieon & e ¥ % 1,50,000/- ST B 6
esh Tk gamaen A 3R $.3,50,000/- I TR TR AR TeRivwdaR
SSg8E  52023120550478815 3 AT I TR A1 Faeh BY U Y .5,00,000/- FHY
B wIfer feAie 05/12/2023 HY & AT g }1 A v e @, g

Ugd & T € S 39 A1y i B (G vEu R A gE 2), v U %,
45,00,000/- (YeTelT 1T qof) Gerep o e STRITRGEIRAT B afesT % 3uR
& & foesT Y e oy e faeror & g fEsar mar &

EC A fear
2 R S T e
3 fawry e Titaw e

1

l/‘ Page 2 of b
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ST, o Tar & Frel TR WHART MUK R 3T A2 &1 K
ST TR | SHET YIa 59 WebR far Srar 2.

St e Rear wfsy (%) 3T BT
& afer
1 ol <&t v Maw et 7,350,000/~ - cana
{Bank Transfer)! IFH-Y
2 7RISl YIS TaH der 500000/ | Fmay
(FIXED DEPOSIT)
2,50,000/- | FTTTHT
(Bank Transfer) |
3 fowr wmE Haw & 5,00,000/-\ . g
(FIXED DEPOSIT) |
2,50,000/-| FTIPT
(Bank Transfer) |
4 3rfide yAlg aw aer 5,00,000/- |, zma
{FIXED DEPOSIT) |
z,so,esop{ iR L
{Bank Transfer) |
et gae e & S00.0007 ||+
(FIXED DEPOSIT)
2,50,000/- ITTET
| {Bank Transfer)
, . | s,oo,ooe/-i - m
| T ST T (FIXED DEPOSIT) |
2,50,000/- ST
{(Bank Transfer)
== 45,00,000/-

\/. Page 3 of 6
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o5 3 7t T WAl (FIXED DEPOSIT) ST TR UF efert Y FaHTgaN
FI-G UR TS T VT T e 8 |

TIerT vief FINT gER Ua P A TR 50,00,000/- S (T AR S) B
¥ 7T, B T B & 2 AR ST B & oA e W 3R JEan
prapioauil

T, GERT T8, T Teet T8 AR g7 g gar B o frfta Heman g,
magaﬁgﬁﬁsﬂ?sﬂﬁaﬁawwﬁsqu&rﬂiﬁquﬁaﬂiﬁmﬁs
TR @Y u 3 fawor B fa P faarg 78 & a1t 3R &r ue wed
PRIV

9 HY aﬁiﬁaﬁiﬁﬂamﬁﬁq&rmmsﬂ?ﬁﬁﬂﬂﬁwﬁ
35 ey T ey S e ) 2 3R Af wfares F o arfagfd S fAv meR var
BT PIE YPeHT AfEe B &, A1 e aeiaT wTE @R oy e AR At
e Y FeaifRy 3 e HTep T o T § 3R 39 ey A WeT GHTISI & &
fore Taardl) 2 ST 2, A i ST U e val Y AT '

T g9 gt et iR T € e 3R Y gEY el & T 31 eafard 1 A
e Rt oY Tt AT SnEReET) AT M B & ed T IR % wHal
qee el 3 FEeTT BAR GRT g AT A1 Y iR A et T 21 7 G
gy A1 B 37 Afer| fefy Y WBR T P TpeAT JE T8 feba AT E,
ﬁﬁmuﬁzﬁéwmgﬁmmmgaﬁwmw@am@ﬁmu

W,ﬁﬁ&fﬁ,wﬁww@ammﬂﬁWﬁqﬁaﬁ?ﬁfﬁﬁ?ﬁ
Sgrer, Sirere; SFereenT ¥ 3R O ave F wa 7 Y et H ver vl U AR TATH B
13 e e 35 s fo et 35 e & wremT W foa o € S B il g

M%} page 4 of 6
' \
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de o 3@l ¢ WEfd (FIXED DEPOSIT) STHT WX UTH eafary 1 FogaR
Y- HHY R TS BT Y far Srarg |

eI U&f GRT G &1 B & 11 50,00,000/- T (F=0RT A1 BU) B 2
& AT, U BRI BU A T f2 U F F AT vai gemer s wsam
W Bt

T, GERT Y&, 319 UEel Ugf B 3R g9 gie uef o1 <) fRiig aeraar & ¢,
3 9gd G § 3R TR 919 59 IR A 3R g ver & fang ufd sk fRar
FRITIHTRGT B uT F faawor o e 1 [Garg 78 21 9 iR &9 e gad
WIPR B

59 Y &ifdyfd & fer & Heh W e ar a1 e 3R A fasdh it afey
< T2 AR St g foare 78T ] iR afk viesy ¥ e aifagfd & fAv veet var
fGTE Pig Yebant afEret S &, Y a8 aagiaT 71 o R wen 3k ol
Tt oft feeifer & HepemT wes &1 fasar T & 31 31T vee AR var q3neas 3 F
folg TR BY Sirar 2, o &7 ITe YA gER el ol AT e

Tl 59 g vai 3R 7 € gAY AR A g var F 6 s afdy Y s
a fosdt Y TReBRY a7 3d-IRBR A1 9T FHA P dd St wihEn B Tmer
Tge vel 3 fETh AR GRT g U a1 Y 3R J ¢ fRiraa i &1 o ga
T&1 T B 37 Afed| e Wi TER @1 B qepent afEe & s wa 2,
AP Tl PIE TepeAT AT YeHEHT T SATAT 8 ) I8 $9 A0 F T 8 S

BN B, qER el Y, 3 favga wmeia an argey ot aroet el aik it
e a‘,m&&mﬁﬁh{&m#aﬁamzﬁf@rﬁﬁwﬁl Tl AR A

/ﬁ\/— Paged of b
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Aether Industries Lid. S oA

Raylistored Office / Factory: Plot No. 8203,
Road MNo. 8, Sachin GIDC, Sachin, Surat - 994230 Gujarat - India
Phone: +91-261-6603000 Email: info@aather.co in Wek: www.asther.co.in
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AFTHER INDUSTRIES LIMITED
gY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJBRAT 395007

peneficiary Name : TULASI DEVT
Reneficiary Addressl : FATEHPUR
Seneficiary Address2 ¢ FATEHPUR
3eneficiary Address3 :

neneficiary Addressd : FATEHPUR
Beneficiary Addressh : INDIA

LinCode :

wank Reference No : FT401011016778

Jalue Date . 2024-01-01 00:00:00
Y1ITR Number : HDFCR52024010167209849

Dear Sir/Madam

Uje have initiated a credit through RTGS Lo Account Number.319901501782 with 1CICI BANK
W, IMITED IFSC CODE ICIC0003199 vide UTR no. HDFCR52024010167209849 for Rs

$150000.00 (Rupees Seven Lakh Fifty Thousand Only) against the below mentioned payment
¥letails

Narration . TULSIDEVI COMP PRAMOD GAUTAM

This is Computer generated advice & Does not reguire any signature.
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NC 40 AANGAN
JALDARSHAN SOCTETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

leneficiary Nanme : AKASH UG TULAST DEVI
leneficiary Addressl i FATEHPUR

‘eneficiary Address2 : FATEHPUR

gencficiary Address3 :

3cneficiary RAddressd : FATEHPUR

Seneficiary Addressb i INDIA

?inCode

Sank Reference No .. FT401011160694

?alue Date : 2024-01-01 00:00:00
UTR Number : HDFCR52024010167244477

lear Sir/Madam

ﬁe have initiated a credit through RTGS to Account Number.319901501787 with ICICL BANK
LIMITED IFSC CODE TCIC0003199 vide UTR no. HDFCRS52024010167244477 for Rs
S50000.00 (Rupees Seven Lakh Fifty Thousand ©Only) agalnst the below mentioned payment

details

larration . BKASH UG TULSIDEVICOM PRAMOD GAUTAM

-

'his is Computer generated advice & Does not reguire any signature.

e
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AETHER INDUSTRIES LIMITED
gY NO 35 PLOT NO 40 ARNGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

. Beneficiary Name ¢ NAINSI
Beneficiary Addressl : FATEHPUR
Beneficiary AddressZ : FATEHPUR
geneficiary Address3 :
RBeneficiary Addressd : FATERPUR
Beneficiary Address5 : INDIA

PinCocde

Bank Reference No ¢ FT401011030785

Value Date . 2024-01-01 00:00:00
UTR Number : HDFCR52024010167223264

Dear Sir/Madam

We have initilated a credit through RTGS to Account-Number:319901501784 with TCICI BANK
LIMITED IFSC CODE ICIC0003199 vide UTR no. HDFCRS2024010167223264 for Rs
750000 .00 (Rupees Seven Lakh Fifty Thousand Only) against the below mentioned payment
Eictails

Naerration . NAINST UG TULSIDEVI COME. PFRAMODGAU

fhis is Computer generated advice & Does not require any signature.




Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
PinCode

Name

Addressl
Address?2
Address3
Address4
Addressbhb

Bank Reference No

Value Date
UTR Number

Dear Sir/Madam

We have initiated a credit through RIGS to Account Number.319901501783 wilh TCICI BRANK
LIMITED IFSC CODE ICIC0003199 vide UTR no. EDFCR52024010167224246 for Rs

as ek o0

PAYAL DEVI
FATEHPUR
FATEHPUR

FATEHPUR
INDTA

AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SCCIETY UMRA BH GOKUL

ROW HOUSE SURAT
GUJARAT 395007

FT401011041178
2024-01-01 00:00:00

HDECRLZ024010167224246

750000.00 (Rupees Seven Lakh Fifty Thousand Only)

details

Narraticn

PAYALDEVIUG TULSI DEVI COMP.PRAMOD

This is Computer generated advice & Does not require any signature.

against the below mentiocned payment




Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
Beneficiary
PinCode

Name

Addressl
Address?Z
Address3
Addressd
Addressb

Bank Reference No

Value Date
UTR Number

Dear Sir/Madam

T

AETHER INDUSTRIES LIMITED

SY NC 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

VIKAS
FATEHPUR
FATEHPUR

FATEHPUR
INDIA

FT401011021896
2024-01-01 00:00:00
HDECR52024010167223256

We have initiated a credit through RTGS to Acceount Number.319901501788 with ICICT BANK
LIMITED IFSC CODE TCTICQ00319% vide UTR no. HDFCRE2024010167223256 for Rs
750000.00(Rupees Seven Lakh Fifty Thousand Only) against the below mentloned payment

details

Narration

VIKAS UG TULSIDEVICOMP. PRAMOD GAUT

This is Computer generated advice & Does not require any signature.
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AETHER INDUSTRIES LIMITED

SY NG 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : ABHTISHEKH
Beneficiary Addressl : FATEHFUR
Beneficiary Address2 : FATEHPUR

Beneficiary Address3
Beneficiary Addressd4 : FATEHPUR
Beneficiary Address3 : INDIA

PinCode

Bank Reference No : FT401011026738

Value Date : 2024-01-01 00:00:00
UTR Number : HDEFCR52024010167220635

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.319901501785 with ICICT BANK
LIMITED TFSC CODE ICIC0003199 vide UTR no. HDFCR52024010167220635 for Rg

750000.00 (Rupees Seven Lakh Fifty Thousand Only) against the below mentioned payment
details

Narration : ABHTSHEK UGTULSIDEVICOMP.PRAMOD GAU

This 1s Computer generated advice & Does not require any signature.

Fa
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- INDIA NON JUDICIAL B
Government of Gujarat jy 4 2
Certificate of Stamp Duty ,*"’ GIW A }

. Jq* ‘quﬂm ey E ‘
i ,3 DIST. stﬂll;AT

Certificate No. ' IN-GJ90555540773243V. ‘m%

-2023 11:11 AM 12-0ec-2023 11211 AM 12-Dec-2023 11:11 AM 12-Dec-2023 11:11 AM 12-Dec-2022 11:11 AM 12-Dec-2023 11:11 AM 12-Dec-2023 11:11 AM 12-Dec-2023 11:11 AM 12:Dec-2023 11:11 AM 12-Dec-2023 11:11 AM |2-"j‘ .

oS\ 1

Certificate Issued Date ||| 12Dec-2023 11:11 AM RN OR
Account Reference " IMPACC (SV)/ gj13105904/ SURAT/ GJ-SU - § ‘
Unique Doc. Reference : SUBIN-GJGJ1310590404477237578358V § .
Purchased by " AETHER INDUSTRIES LIMITED g
Description of Document : Article 5(h) Agreement (not otherwise provided fqr) :E:
Description " AGREEMENT
Consideration Price (Rs.) : 0 é

(Zero) g
First Party " AETHER INDUSTRIES LIMITED
Second Party : Chitranjankumar Arjunsing Yadav g
Stamp Duty Paid By : AETHER INDUSTRIES LIMITED ;
Stamp Duty Amount(Rs.) * 300 f

(Three Hundred only) E

JSTRY|

2-D8C-2023 11717 AN T2-D6c-2023 11:11 AM 12-Dec-2023 11:11 AM 12-Dec

AETHER INDUSTRIES LIMITED AETHER INDL

“E e

Statutory Alert:
1. The authenticity of this Stamp certificate should be verified at ‘www.shcilestamp.com’ or using e-Stamp Mobile App of Stock Holding.
Any discrepancy in the details on this Certificate and as available on the website / Mobile App renders it invalid.

2. The onus of checking the legitimacy is on the users of the certificate
3. In case of any discrepancy please inform the Competent Authority
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Fafely, B9 W T & 39 WY ¥ Yend ¥ 3k g v € b arm,
SR T8, 29/11/2023 I FAE 1:35 9, TiC Fav -8203, AR wiamd<if, g
forer & e o enfiet €1 W -8 o 31 A Y " 7 WY ey i Wi e
AT RIS $AR o 98 Ra B Tuw gifed ¥ IRaR of 38 & 99 B
10/12/2023Rf%aR) R gies & W16 ¥ gds oS forar mar o1, 20
ST - WIS T UK & G8T B Bea | 5 U S Gad §, 3BT ot Y
A YR R 49 Sfde BT 50,00,000/- TUY (PeT Y€ @G ) BT
HITASAT & Y=o B 3N 3T \on & dEy F 1,50,000/- T BT 65
gt f&ar 3R $.3,50,000/- §%F gIBR gERR AR wEEluwdlaR
52023121060863870 % ATEAW ¥ q&) T Yk P e BT 5,00,000/- BI HY
URTRT fEATE 10/12/2023 1 & <11 Gt 1 bt Ter dedier f. grr wg
4 Mg RS gE e enfie (SR ugT R o g 1), Ay g %,
45,00,000/- (HeTefi #7& qof) Heiep % T IRt B difetest 3 qaR

2 wEwdr &d) 3T A | HTdT
3 Afar ARt el e CELl
4 ofaar part sl g CESH
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SHfe, W ugl & fAder W AHEY 3R U¥ 31guE il &1 yrar faar
STHT ATfeY | SHST YA §9 Wb fasar simar €.

o L] fRean uf? (%) 3 BT
| ' LlER T
P 31ef erered &g ffar ~ 12,50,000~  +@wRIT

(Bank Transfer) HOTIP-T

2 pomdt &t el e wiar | 17,50,000/-|  + @
(Bank Transfer) | AT |

3 offar awt s g CEG] 7,50,000/- |
(Fixed Deposit) E

e 4 AR@ TR AT W 7,50,000/- |
| (Fixed Deposit) |
!

o 45,00,000/-

0% /£ e ¥ el E WA (FIXED DEPOSIT) ST TR T fRY 3 FrIER
| o T R e ST T R T |
TRl T8 FRT X U8 DI & 7€ 50,00,000/- T (IR 11 SY) Y 1T
& 3ETEl, B BT BT A 3 R W B & AT vait weErmer ik gga
& Bt

BH, TERT U, 3194 I8 Ugl Y 3R TH R U8 B A foelta Jgrmr €t 2,
1Y 9gd Ig< § 3R TR 9 59 A 3R gm ver & fdma der sk g ¥
FafeeTeal Bl U % faaRor 1 v B faare Tat 81 ol 3iR 7w wed
PR A B

59 Ty gifayfe & iRt & e F gER var ar eARY 3R & bl oft st
& |1 AR T P1g ferane T8 & 3R afE viasa § g arfdgfd & v uger var %
@wmwwm%?ﬂwmmmﬁmmsﬁwﬁ
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on 11-02-2024

Date
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My Commission expires
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Annexure - A

=

COMPENSATION PACKAGE FOR LATE Chitranranjan Kumar- FAMILY

COMPENSATION PACKAGE FOR LATE Chitaranjan Kumar._10.12.2023- FAMILY .

Full Name [Chitaranjan Kumar
Emp. Code CT12/62

Team Production

DOJ

Designation Plant Assistant
ESIC 3911636413

PAN No. q .

UAN No. 101983244196
Aadhar No. 648033574688
CTC-PA 1,80,024

Gross Salary [15002

Date oa_UmmE 110/ m\momw L

contractor PD Enterprise
Name
Sr . No. Cther Legal Compensations / Benefits Amount (Rs.)! Receivabie by
1 Provident Fund* & Employee Deposit Link Insurance® I 2,50,000
2 Labour Welfare Fund 4 10000C
3 Funeral Expense - ESIC 4 15000
Total L4 365000
Pension / Benefits
4 EPF Pension As per EPF Authority - Per Month
5 ESIC Pension As per ESIC Authority - Per Month e EO T R,

Notes -The above mentioned compensation is projected with concern Law.

_am >Uo<m _sm:zosmn_ >Bo::ﬁ can be

increased or decreased as per the approval of oo:nm..: wws_ m, >c§o.._w<

u.up.%ﬂ. aiu&
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AETHER INDUSTRIES LIMLITED
SY NO 35 PLOT NC 40 AANGAN
JALDARSHAN SCCIETY UMRA BIl GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : ARJUN SINGH
Beneficiary Addressl : KURTHA
Beneficiary AddressZ :

Beneficiary Address3 :

Beneficiary Address4 : KURTHA
Beneficiary Address5 : INDIR

PinCcde

Bank Reference No : FT312191667121

Value Date : 2023-12-19 00:00:00
UTR Number . HDFCR520231219635703C8

Dear Sir/Madam

We have initiated a credit through RTGE to Account Number.42526181533 with STATE BANK
OF INDTA IFSC COCE SBIN0014319 vide UTR no. HDFCR52023121963570308 for Rs

1250000.00 (Rupees Twelve Lakh Fifty Thousand Only) against the below menticnad
payment details

Narration : ARJUN SINGH COMP.CHIRANJAN

This is Computer generabed advice & Does not require any signature.

,('4--'3‘& Bty .
»" WORAREs
¥ ‘f%}ﬁywhég??\
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AETHER INDUSTRIES LIMITED
§Y NO 35 PLOT NO 40 ARNGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HCOUSE SURAT
GUJARAT 395007

Beneficiary Name : MANITA KUMARI
Reneficiary Addressl : KURTHA
Beneficiary BAddress?

Beneficiary Address3 :

Beneficiary Addressé : KURTHA
Beneficiary Address5 : INDIA

rinCode

Bank Reference No . w73121.91678859

value Date : 2023—12—19‘00:00:00
UTR Number . HDFCR52023121963572707

Dear Sir/Madam

We have initiated a credit thrcugh RIGS to Account Number.42526278153 with STATE BANK
OF INDIA IFSC CODE SBINC014319 vide UTR no. HDFCR52023121963572707 for Rs

750000.00 {(Rupees Seven Lakh Fifty Thousand Only) against the below mentioned payment
details

Narration . MANTITA KUMARI COMF. SANTOSH VISHWAK

This is Computer generated advice & Does not require any signature.

S
Vo

Sy
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ATTHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 ARNGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HQUSE SURAT
GUJARAT 395007

Beneficiary Name : RAVITAKUMARL
Beneficiary Addressl : KURTHA
Beneficiary Address? :

Beneficiary Address3 :

Beneficiary BAddress4 : KURTHA
Reneficiary Address5 : INDIA

PinCode

Bank Reference No . FT312191683129

value Date . 2023-12-19 00:00:00
UTR Number . IDFCR52023121%63566718

Dear Sir/Madam

We have initiated a credit through RTGS toc Account Number.42526322269 with STATE BANK
OF INDIA IFSC CODE SBIN0O14319 vide UTR no. HDFCR52023121963566718 for Rs

750000.00 (Rupees Seven Lakh Fifty Thousand ©Only, against the beslow mentioned payment
details

Narratlion . RAVITE KUMARI COMP. CHITRANJANVISHW

Thiz i3 Computer generated advice & [og&s Not régiilrs ahy alanature,
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AETHER INDUSTRIES LIMITED
gy NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Benetfticiary MName : FULMANTI DEVI
Beneficiary Addressl : KURTHA
Beneficiary Bddress2

Beneficiary Address3 :

Beneficiary Addressd : KURTHA
Beneficiary Addressh : INDIA

PinCode :

Bank Reference No s FT312191677242

Value Date . 2023-12-19 00:00:00
UTR Number . HDECR52023121963560068

Dear Sir/Madam

We have initiated a credit through RTCS to Account Number.42526359732 with STATE BANK
OF INDIZA IFSC CODE SBIN0014319 vide UTR no. HDFCR52023121963560068 for Rs

1750000.00 (Rupees Seventeen Lakh Fifty Thousand Only) against the below menticned
payment details

Narration . FULMANTI DEVI COMP. CHITRANJAN

This is Computer generated advice & Loes not reguire any signature.
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INDIA NON JUDICIAL
Government of Gujarat

Certificate of Stamp Duty

Certificate No. " IN-GJ36498573054824W

Certificate Issued Date

Account Reference

Unique Doc

26-Feb-2024 02:13 PM

. Reference

Purchased by : AETHER INDUSTRIES LIMITED

Description of Document

Description AGREEMENT TRealsier Serial No
Consideration Price (Rs.) 0 ‘ Dah;e' DTy 0
} y Lommission EXpires
(Zero) _.._on otk February 2827
First Party AETHER INDUSTRIES LIMITED
Second Party ; Pathak Satyanarayan
Stamp Duty Paid By AETHER INDUSTRIES LIMITED
Stamp Duty Amount(Rs.) © 300
(Three Hundred only)
= ‘i’a/
Slalnlory Alert
1. The authenticity of this Stamp certificate should be verified al “www shcilostan p.com”or using e-Stamp Mobile App of Stock Holding

Any disc repar
Th s of
of ¢

fa

y disc

'Cy in the details on this C
ech

ertificate and as available on the website / Mobile App renders it invalid
g the legibmacy 18 ( ers of the tfical
petent A

98573054824W

IMPACC (SV)/ gj13105904/ SURAT/ GJ-SU

SUBIN-GJGJ1310590494691930577757W

AN

Article 5(h) Agreement (not otherwise provided for)

MITED RESENUDUSTRIES

AETHER INDUST

€S LIMITED

IMITED AET

AETHER INDUST
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AT a1 31sH(Ex-Gratia Agreement)

ad 2080 HeT B3 faoT espaR 01 HIH 2024 37U féaq
HW UY: TR ERiel feifiee &l 3IR |
3G TR Ueitish i sfAer Fefieia Qfeamaren
39 : 36, AGH: A, uH: fdg.
TT: 86, erTa TYHTEE, BIST P UN,
Jg s, Jd - 395 004

g gl
1. YIS ARV e 98 ¢ TgHeA UIo® & a8 WIS &
3I9: 41, TEAR: 37T graeR, uk: fag |
fFarT: 103, 3IRTA WA - 1, IR ot R fiew, BRed -
TITTERT, R, ToR1d - 394310
(3R BTE AT 6698 1335 9498 P 3TAR)
Y, 2 YT HIARRIVI UTSd 98 ARG TgHed UIed & a3 WIs fo ueit

T 39 40, T RN, v fig
L2 A 103, ARTYT @R - 1, TR o AR fiew, et -

TTLRT, G, TSR - 394310
(STTHIR TS HBAT 4468 5805 5317 & ITAR)

3. WIfd g IS 98 R THeA UIeE Pl Pt 3
34 4, ddII: ---, H'Fclﬁ‘?c(
fam: 103, 3IRTYA WA - 1, R goret TR fied, BRedl -

TTERT, IR, oI - 394310
(3MTHR TS ST 8192 9839 8670 & 3TTAR)

4. Tl g UISH T8 AYG VHGH UTSd Pl Tl &
3% 2, FGH: -, ¥H: fEg
f3aTT: 103, 3TRTHA WA - 1, TR geet AR ey, BRe -

TATRT, G, oI - 394310
(3TTHR BT TR T&AT 0513/17530/00527 % 3JHR)

Pagel1lof 6

%J% Wl}”‘@ q"avr\ﬂw ])
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SAleT, &9 GIR U&l & 39 AHElld | WeHd € 3R Yfeld Fd ¥ fd 31,

T Y&, 29/11/2023 BT J&IE 1:35 §ol, Wiic FeR -8203, A S, Ixa
St § g1 7 2nfiet €1 U8 FeR-8 H 31T @7 bt geAT # W ufd-fuar 3ik g
3R T ST 710 g Ty dree o, AR ufd -fidr 3R g 31k W1 uget
Y&l P q8i BTH BId | S TSAT & JaH H,37¢ Hischel RAR & ol I wUTs
YA Bifed, 3UAT W SoTel Il 8T o S8l IRAR & SRME 3P anig
'+, 18/01/2024 T BfSe febam 7T 20T, o775 3IFER0T BT = AT 3TUR W 7a
YfFfes Y 5. 50,00,000/- TR (e T TG $U) T G & Y =YqorT Y
3R e 3 O STIfSREl @Y arfaet 3 IER 3 2 o i A1 i

ygﬁawamaﬂwﬁ?mﬂm%ﬁ
& |
&Aw ™ - TRear
D
}2 I FOARTAYT UToh it
3 i e UToh gt
4 | RAREISE i
R T&l ¥ AR § gaw ot W WA U16F S 5 Wig 3R 1 98t 957 3

ST T AT 31I¥ROT 8
1. HIARTAV YA YIS - Y - 3Hiel glgay
(3TYR PTE HBIT 6698 1335 9498 b ITHAR)
2 IR YgHaT UIod - gy - Hiebsl
(3ITHR BTE TT 9889 5049 8217 o ITIR)
3. {0 e uTed - a9 - Al
(3R TS TT 4453 0143 9697 & HTIR)
4. o1 TS UTSH - HaHT - A
(3TTUR TS AT 9866 9879 2272 & TUR)
5. J@ed TEHE UTSD - hadTY - Wdl
(3R TE TAT 3234 7970 8474 b 3TUR)
6.5 ATd! Y- Urse - His

’_ W
%k = /_’m’é*v S




600

IR G UTE 3T S ST F 375 Fe-ret A it W AT q15e Y
AHT §Et AT BT WRUT UINUT & UGTE, 396 9 WIS St IR IgHed uied
P fS T IR feied T HTS B Big fokier 18 &, 3R foies 31gaRoT Rer
SIS feifies St ATARIIVT UTeeh Bl g Ui ! 9t & MEI 71 T g,
3R ot YOARTICT IHET U1 3R I WIS 377 3R g7 Wiasd # Sl W)
B1g Y T B TE 3T forieRl Jg Eitie H A e el

, TR ggl & fAder W A AR W 3guE Jfer &1 Yrar fasarn
| ‘zmmﬁ:«rl mwww%mm%

l
5‘" R | am feear el (5.)
R R
EN
S | Uo% YAARRIT g LIE]
3,00,000/- Bank Transfer
2 I SIARIIT UTddh Nt
?ﬁ (FIXED DEPOSIT) Bank Transfer
4 AT g UToh 23,50,000/-
. 33ﬁ (FIXED DEPOSIT) Bank Transfer
| BT 50,00,000/-

de W @t ¢ Hraft (FIXED DEPOSIT) amwmawﬁﬁraﬁﬁwaﬂw
-9 TR TS BT YITdH fhar g |

TRIH U& GRT gHR U&7 &I &1 718 50,00,000/- m(qammmﬁ)a?mﬁ
& 37T, BT BT B I A aredt AfeT U e & feiy g i Hgrdm 3R
HENT Y&l Pt

2H, TERT U8, 31197 Ugel el &1 3iR g7 gO uef 31 <l fadia werar 4 8,
IR 9gd Agre & 3R gAR 919 39 IR ¥ 31K gae ey & dd ufd -faar ik g
TIT VTE & ITRITUBIRG! BT U & fARoT BT e BIS faarg T8l €1 uret iR g
9 GgY WPR A |

59 g &ifdgfe B el F Feer ¥ g ey a1 gART 3R faselt ot eafery
aamagnﬁaﬁaﬁéﬁmﬁﬁ%sﬁ?uﬁuﬁwﬁmaﬁfgﬁasﬁvmwaa

nan @{W\
%vﬁ— e
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Government of India
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: Gove:n-:\:z;t.‘ol India AADHAAR
GllRel HRSLR ! Rl / INFORMATION

® AR 3 WOl Y214l 8, APIRSdL Y =l ST g
il 2R ool tRs gt orHt L6 ppilul Gedfid, ot

oG,

AFlutell el 1doget YR1a L g1 IR UG U A 1ELRA B.

B o) a1 ustsfl asiaRl Y, 208, SLa w8, gL ﬁg&duumswl
Aogedl) gi2l 2DeAettgeal uHIE52 g1 el A [Ehelet R U2
GUAGH AHBULIR Beld] BER SR Vel VAR GuAlL
5319 wedl wwwuidaigovin U Guaet YR8 SR 51S 1R
W Edeuesl) Gualot 531 sy2i1R 515 Buellol gl el 15A,

W2 et WA YA B,
B R HIZ eAltaflef] ditwiell €2 10 ¥ uel o 3e At 1A
UHelet U £ 1950 BIHIRHI BUD2 At H1G,

B 18R i (GGY w2518 01 (o1e-u2517) cell/Ad i Aol el
NugdMinee 538,

B RUI dHIR HIGN S R isl §R6 2651 HuBe A,

24112 Act1led) €161 At IR mAadhaar Y SIG-E)ls 521,

B 2R/ RN 250 GUAdL o 52cdl qud YRe1l YEEd sealue
vt e of Sl /u0dl/ e E sl 3 fdriel Guulai 31,

B ayR oddisf] deud dul aadiuiR it 8,

8 Aadhaaris proof of identity, not of citizenship or date of birth (DOB). DOB
is based oninformation supported by proof of DOB document specified in
regulations, submitted by Aadhaar number holder.

B This Aadhaar letter should be verified through either online
authentication by UlL)Al-appomked authentication agency or QR code
scanning using mAadhaar or Aadhaar QR Scanner app available in
app stores or using secure QR cade reader app available on
www.uidai.gov.in.

B Aadhaar is unique and secure.

B Documents to support identity and address should be updated in
r—d Aadhaar after every 10 years from date of enrolment for Aadhaar.

W

2ar helps you avail of various Government and Non-
_ nment benefits/services.
A= » your mohile number and email id updated in Aadhaar
= Download mAadhaar app to avail of Aadhaar services.
W Use the feature of Lock/Unlock Aadhaar/biometrics to ensure
security when not using Aadhaar/biomefrics.

1
1
1
LA _UR , Hiwe ot ‘ M Entities seeking Aadhaar are obligated to seek consent.
1
1
1
1
1

TP -

YGuiarat - 394’

8614 vozo

AP wwww.ulidai.gov.in
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S 77\

Governiient of India AADHAAR

=41 / INFORMATION
B YR GEAT & AT &, AFREar O SeRAE @ g Seafafr

- e e e p—— S SO X X mi——— o
ST A8 Ui g ’Flf(lﬂ 'q\‘tlﬂl JHR 1Qierd et A AAIAGYEe JTHIOY

 JHATOT 3 EEAa R ITTRe &

B 59 YR 97 & INSSIS g FgFd wAeheer e & wie
HioTomg=r SANRET & T Hediia fFar SIen Tfge a1 o0 v
F 3 TAAMR A HUR FGIR F15 Tl 09 § FIR F2
e 3F A www.Lidai.gav.in, W 3udey IiT FRR A
=X o 39U T T BT ST ATiey |

= e B ot R T

u B 3R T ¥ T 3 SIS Y R ¥ A i & gl
A TAF 10 I9F FH { FH U6 I HUN F ST F7001 D16 T |

W 3R e T AR el wreEidant a A A &
HerRIr Al ¥ |

B IR F 3T AEnd AR AR A IEd s W

BN et oo A F B IR 4 sEees a0 |

o SREATERT 7 SR T $ & WA Y& Gieiear F S
e smuryarAReER di el AR ST FY

B IR H AN WA T FEART A F fow ang §)

W Aadhaar is proof of identity, not of citizenship or date of birth (DOB). DOB
is based oninformation supported by proof of DOB document specified in
regulations, submitted by Aadhaar number holder.

M This Aadhaar letter should be verified through either online
authastication by LDALapnainted authentication agency or QR code
scanning using mAadhaar or Aadhaar QR Scanner app available in
app stores or using secure QR code reader app available on
www.uidai.gov.in.

@ Aadhaar is unique and secure.

® Documents to support idenlity and address should be updated in
Aadhaar after every 10 years from date of enrolment for Aadhaar.

Government of India

-_-------..-'.--------------.?.(._-..

Unigue ldentification Authority of India

e —ny

- W Aadhaar helps you avail of various Government and Non-
Government benefits/services.
AT 37 ® Keep your mobile number and emai! id updated in Aadhoar,

017

M Download mAadhaar app to avail of Aadhaar setvices.

B Use the feature of Lock/Unlock Aadhaar/biometrics to ensure
security when not using Aadhaar/biometrics.

B Entities seeking Aadhaar are obligated to seek consent,

v

-

a "AAGHAAR

D T

AIT 3TaTT, HILT 9ded
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Govemment of Indla AADHAAR

AT HIHN
Government of India

=T / INFORMATION

B 3TUR 9E & AT &, AFREdT I SFAQR # g SeHiiy
& AT F g W AR §

B 39 T 99 F IIENs gN gga woleRer el & el
JHiAelsa TAPREROT F g Acaifod fFar Smr e ar 0w wen

Aara afese ggare wieeseor o v
: . g . : : IYSEY THITYR AT IR T 0T § FIAR F3 FY
Unigue Identification Authority of India Bt 8 v TGOV, T SR T

. AT T 3T FEF T TR S AR

B smw Rfe iR e §

m A AR QD F TAdA F gEoRe! F AR § [ aweT f i
¥ 9T 10 99 A FH W FH UF S HUT F HUST S 1780 |

B nun R aElr 3R e erEiaanst oot o &
e AT & |

W IR F I Aesa d AR e S e W

B WUN BTt w o A F AT R 39 sEeds &Y |

B SRR &7 3099 F 3 & GAg Geen gmRdd e &
I amuraraRReEs dilen/ el g F 39T B

B R T AW T ae AR o F e ane §)

B Aadhaaris proof of identity, not of citizenship or date of birth (DOB). DOB
is based on information supported by proof of DOB document specified in
regulations, submilted by Aadhaar number holder.

B This Aadhaar letter should be verified through either online
authentication by UIDA#-appointed authentication agency or @R cotde
scanning using mAadhaar or Aadhaar QR Scanner app available in
app stores or using secure QR code reader app available on
www.uidai.gov.in.

B Aadhaar is unique and secure.

® Documents to support identity and address should be updated in
Aadhaar after every 10 years from date of enrolment for Aadhaar.

® Aadbaar helps you avaif of various Government and Non-
Government benefits/services.

¥ Keep your mobite number and email id updated in Aadhaar,

\.) “aar app to avail of Aadhaar services.

-ack/Unlock Aadhaar/biometrics to ensure
.. using Aadhaar/biometrics.

L e e R e Ve N e e s N .

P 4

v cmizmnnn, 1§
]l
-

u =% |

eV S.

FHIT o .u<, ALY Tt !I G 1947 | [ help@uidat.govin | & www.uldal.gow.in !
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&I PIS YehenT aTfEe d 8, af I8 FHEitar /1% o T Sem 31k i<
fesdit it feaifd o geheT 11w 81 e 73T R 31K 31y 9get afc el gamasi & &
foTg ITRErT ) SITT €, o1 8 ST ¥ g8 U&7 1 &A1 8|

T a1 &F R &7 3R 7 € TARY 3R I IR el & 16 3=y Aafewy = 3w
dc B! it TRBRT AT If- RGBT A7 9H BT & dgd bl WIfEHERT & JHal
UEe & & G SHR GRT GO Uel a1 HY 3R J B Risrad 781 31 75 gum
qef IT PIg 31T Aferd | ot Ht UPBR BT IS JabanT IGe el fooaT T 8,
B Af, VS eaHT AT JebaHT TIIT STTaT 2 aY 98 5 WS & 2= 2 STTeT|

T, QR 98T 7, 39 [9xga 9wsiia a1 ey BT 370 Feit 3R i &
7, | 31aRAT H 3R I oRE J Tad 1 & R ¥ uer g1 et iR &

Z0 3

%gqmamﬁmgﬁmﬁmﬁsmas@wﬁﬁmwanéaﬁw@ﬁﬁ
8T ol R dert 3 v e e et & i & o e 2
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“ddress
:
1947 help@uidaigovin  www.uidal.gevin PO, Box No.1847,
1800 3_00 b} Bengaluru-560 001
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Government of India
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toverment ol india AADHAAR

SR i meie S M e S e e ST S e e e i m e S e m S S B s e S e w e —m—m e = o o o I o ]

Ul / INFORMATION

B AR ¥ el Yl 8, «PlRsdL E weddIZuedl Al
AR WIR e HIRS gRI UL 5 ([uulHi Ged(Wd, i
1Tt e 1Qoset YR1d1 GR1HIHIREd HISdl U 181 R 8.

By 28R Ustel U510 Y, a1, SL A, ulE. Gl2l [y sd wuisllsel
Rog=a]] g2t vilotel el W51 giRl wadl ATeded @1d uz
Guas] WH IR wed] A[HIR SR el B [Wdetell Gudlal
539 gl www.uidaigovin U Guded Y[EA SPRAR SIS TS
A [WE21etell GUAIIL 50 R 515 Bef[ g1 el 1 5A,

B (-2 Botod] e Y2 (Bid B.

B R U2 eltaflafl difluel £2 10 gy uedl o wa HrelHis
Uuefed 3 (Uil L2 1A%) L IHT UDe L1 SB,

W 2412 dHal [Gldy Y5130 21 (Gel 425131 dledlAd AN U 18]
AudqHiHes 58

B 3114 dHI 15 o0 e §1d w185l 1ude 2ul
| 24412 Al aiel A HI2 mAadhaar WU SIGH4LS 531,

B3t 12/010A 254l GUAlaL ot s2cll A Yrell YRR s2aL UL
214129 oit 53l e RNA R sl yqriedl Guala 5.

B 282 Do tof) Hered) {Hld Aadad 2 oitided]l 8.

W Aadhaar is proof of identity, not of citizenship or date of birth (DOB). DOB
is based on information supported by proof of DOB document specified in
regulations, submitted by Aadhaar number holder.

B This Aadhaar letter should be verified through either online
authentication by UIDAl-appointed authentication agency or QR code
scanning using mAadhaar or Aadhaar QR Scanner app available in
app stores or using secure QR code reader app available on
www.uidai.gov.in.

B Aadhaar is unique and secure

B Documents to support identity and address should be updated in
Aadhaar after every 10 years from date of enrolment for Aadhaar.

M Aadhaar helps you avail of various Government and Non-
Government benefits/services.

M Keep your mobile number and email id updated in Aadhaar.
W Download mAadhaar app fo avail of Aadhaar services.

M Use the feature of Lock/Unlock Aadhaar/biometrics to ensure
security when not using Aadhaar/biometrics.

B Entities seeking Aadhaar are obligated to seek consent.

_ +123 6537

—ip@uidai.gov.in | & www.uidai.gov.in
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The Sutex Co.operative Bank Ltd.

m._n~>ZDI o x@.’w@—nﬂ__z GiDC SlaYyEE) B TR

MICR CODE : 39524801 Q

|FSC CODE : sUTB0248010
CUST ID: 1163122

AC.NO. : 001020021004973

MAME @ SWATI NARENDRA PATHAK
JOINT 1 @ SATYANARAYAN RAGHUNANDAN PATHAK
JOINT2
JOINT3 : _
ADDRESS : PATHAK KA PURWA i
" 'DEOKALY i
FAIZABAD
[t FAIZABAD _
UTTAR PRADESH :
224284
NOMINEE :

MODE OF OP. : Minor - Guardian
AG, OP. DATE ! 28/02/2024 .
GKYC NO. . 1183122 .

=
2
7 \w 7 3
Br. Managet / Manager unction [ OTites
lssued Subject to rules applicable to Saving Accounts as

ammended from time to time. All Deposits up to
Rs. 5.00 Lakh are covered under DICGC Insurance.
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o The mtn-mk®....n..uﬁm-,ﬂ2<m Bank Ltd.

BRANCH : SACHINGIDG :..o.v" s

MICR CODE ; 395248010

IFSC CODE : SUTB0248010
CUSTID: 1163185

AC.NO. : 001020021004926

NAME : SWETA NARENDRA PATHAK L
JOINT-1-:  SATYANARAYAN RAGHUNANDAN: PATHAK
JOINT 2
JOINT 3 :
ADDRESS : 103 ARADHANA PLATINUM 1
. NEAR TULSI PAPER MILL

KARELI PALSANA

SURAT

GUJARAT

: 304310

NOMINEE
MODE OF OP. : Minor - Guardian
AC. OF. DATE : 29/02/2024
CKYC NO. © 1163185

S
: >
Br. Manager/ Manager Function / Offtee
Issued Subject to rules applicable to Saving Accounts as
ammended from time to time. All Deposits up to
Rs. 5.00 Lakh are covered under DICGC Insurance.
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name SWETA NARENDRA PATHAK

Beneficiary Addressl : SURAT
Beneficiary Address2 :
Beneficiary Address3 :
Beneficiary Address4 : SURAT
Beneficiary Address5 : INDIA
- PinCode .
Bank Reference No : FT403019672478
Value Date : 2024-03-01 00:00:00
UTR Number : HDFCR52024030184614074

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.001020021004996 with SUTEX
COOPERATIVE BANK LIMITED IFSC CODE SUTB0248010 vide UTR no. HDFCR52024030184614074 for
Rs 2350000.00(Rupees Twenty Three Lakh Fifty Thousand Only) against the
below mentioned payment details

Narration : SWETA NARENDRA PATHAK

This is Computer generated advice & Does not require any signature.
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name : SATYANARAYAN RAGHUNANDAN PATHAK
Beneficiary Addressl : SURAT

Beneficiary Address2
Beneficiary Address3

Beneficiary Address4 SURAT
Beneficiary Address5 INDIA

PinCode

Bank Reference No FT403019673887

2024-03-01 00:00:00
HDFCR52024030184601864

Value Date
UTR Number

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.(02820100002464 with BANK OF
BARODA IFSC CODE BARBOUTRANX vide UTR no. HDFCR52024030184601864 for Rs
300000.00(Rupees Three Lakh Only) against the below mentioned payment details

Narration : SATYANARAN PATHAK

This is Computer generated advice & Does not require any signature.
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AETHER INDUSTRIES LIMITED
SY NO 35 PLOT NO 40 AANGAN
JALDARSHAN SOCIETY UMRA BH GOKUL
ROW HOUSE SURAT
GUJARAT 395007

Beneficiary Name SWATI NARENDRA PATHAK

Beneficiary Addressl : SURAT
Beneficiary Address2 :

Beneficiary Address3 :

Beneficiary Address4 : SURAT
Beneficiary Address5 : INDIA

PinCode s

Bank Reference No FT403019670636

2024-03-01 00:00:00
HDFCR52024030184609335

Value Date
UTR Number

Dear Sir/Madam

We have initiated a credit through RTGS to Account Number.001020021004973 with SUTEX
COOPERATIVE BANK LIMITED IFSC CODE SUTB0248010 vide UTR no. HDFCR52024030184609335 for
Rs 2350000.00(Rupees Twenty Three Lakh Fifty Thousand Only) against the
below mentioned payment details

Narration : SWATI NARENDRA PATHAK

This is Computer generated advice & Does not require any signature.
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ANNEXURE-R-4

G B B R i R EXGRATM [l b e L e P TERAL | epiraL | TOTAL AMOUNT OF
N NAMEOFEMPLOYEE | AGE | DEATH/INJURY |- DATEOFDEATH. | compensation | ~ FSICGOMPENSATION | LABOURWELFAREFUND | coMpENSATION | OTHER | expeNses | COMPENSATION.
e e il Lo exeenses) | PR
1 Divyeshkumar Narsinh Patel 39 Death 29.11.2023 50,00,000 N/A Pending from DISH | 14,068,750 25,000 0 64,31,750.00
2 Manoj Sushil Mukhiya 34 Death 13.12.2023 50,00,000 Settled and Attached Pending from DISH N/A 70,000 | 20,99,837 71,69,837.00
3 Abhishekkumar Akhilesh Yadav 19 Death 29.11.2023 50,00,000 Yet to be Settled from ESIC Pending from DISH N/A 25,000 0 50,25,000.00
4 Dharmendra Narendra Kumar 20 Death 29.11.2023 50,00,000 Yet to be Settled from ESIC Pending from DISH N/A 25,000 0 50,25,000.00
3 Sunil Channgu Kumar 26 Death 29.11.2023 50,00,000 Yet to be Settled from ESIC Pending from DISH N/A 25,000 0 50,25,000.00
6 Santosh Vishwakarma 41 Death 29.11.2023 50,00,000 Settled and Attached Pending from DISH N/A 25,000 0 50,25,000.00
7 Ganesh Javaher Prasad 19 Death 29.11.2023 50,00,000 Yet to be Settled from ESIC Pending from DISH N/A 25,000 0 50,25,000.00
8 Sanat Kumar Mishra 39 Death 29.11,2023 50,00,000 Settled and Attached Pending from DISH N/A 25,000 0 50,25,000.00
9 Pramod Madari Gautam 40 Death 04.12.2023 50,00,000 Yet to be Settled from ESIC Pending from DISH N/A 70,000 | 469,255 55,39,255.00
10 |Chitranjankumar Arjun Singh 19 Death 10.12.2023 50,00,000 Yet to be Settled from ESIC Pending from DISH N/A 70,000 | 18,551,779 69,21,779.00
" Narendra Pathak 30 Death 18.01.2024 50,00,000 Yet to be Settled from ESIC Pending from DISH N/A 60,000 | 50,29,008 1,00,89,008.00
Total 6,63,01,629.00
NAMEOFEWPLOYEE | AGE |DEATH/INJURY|  DATEOF | BXGRATIA | \oopira expenses | - TOTALAMOUNT OF .

1 [Munnilal Yadav T 23 injured | "'é'b'.odd' B 19,13,715 | 19,73,7'15

2 Balaram Baiga 30 Injured N/A 60,000 19,47,128 20,07,128

3 Mari Kirtan 25 Injured N/A 60,000 19,24,288 19,84,288

4 Vijay Pratap Singh 34 Injured N/A 60,000 16,79,185 17,39,185

5 Keshan Yadav 21 Injured N/A 60,000 19,891,029 20,51,029

6 Sarvan Paswan 19 Injured N/A 60,000 86,400 1,46.400

7 Vikas Chauhan 28 Injured N/A 60,000 245638 305,638

8 Mayur Kathiriya 30 Injured NfA 60,000 2,74,853 3,34,853

9 Lovekush Yadav 18 Injured N/A 55.000 1,51,084 206,084

10 Vijay Laxman 57 Injured N/A 55,000 1,69,671 2,24 671

11 Raju Singh 40 Injured N/A 50,000 52,705 1,02,705

12 |Sarvesh 24 Injured N/A 50,000 13,163 63,163

13 Shri Prakash Pankaj 27 Injured N/A 50,000 12,512 62,512

14 Uma Shankar 33 injured N/A 50,000 20,410 70,410

15 Rahul Kumar Paswan a7 Injured N/A 50,000 26,644 76,644

16 Om Prakash 23 Injured N/A 50,000 1,00,000 1,50,000

17 Udaybhan Singh Gond 76 Injured N/A 50,000 6,029 56,029

18 Ram Shukla Yadav 24 Injured N/A 50,000 20,017 70,017

19 Ayush Chhapghar 24 Injured N/A 50,000 10,000 60,000

20 [Navneet Rajput 38 Injured N/A 60,000 21,27,185 21,87,185

21 Uttam Ramtal Gautam 31 Injured N/A 60,000 6,12,900 6,72,900

22 |MD Umar 20 Injured NIA 60,000 6,27,900 6,87,900

23 Ramesh Sharma 45 injured N/A 45,000 8,72,100 9.17,100

Total 12,65,000 1,48,84,556 1,61,49,556




02-10-2001

Dipika Divyeshkumar Patel 22 House wife
Prisha Divyeshkumar Patel Daughter 09-02-2023 1 Child
Manjulaben Narsinbhai Patel Mother 01-01-1963 680 House wife
Narsinhbhai Ramabhai Patel Father 01-01-1953 70 Retired

5

Gulab Devi Manoj Mukhiya

Wife 01-01-1990 33 House wife
Kaushatkumar Manoj Mukhiya Son 02-06-2015 8 Study in 1st Standard
Himanshukumar Mangj Mukhiya Son 31-01-2018 5 No study
Sushil Mukhiya Father 01-01-1966 57 Farmar
Chandri Devi Mother 01-01-1971 52 House wife

|Abhishekkums

Akhilesh Yadav

Father 01-01-1983 40 Doing Job at Mumbai
Savitri Devi Mother 04-03-1982 41 House wife
Ranjay Kumar Brother 05-05-2006 16 11th standard
Nirmal Kumari Sister 03-02-2006 17 12th standard

Narendra Kumar

Father

Farmar

Lalta Devi

Mother

08-03-1967

56

House wife

ISunil Channgu Kum

Channgu’

Father

20-06-1968

55

Farmar

Lalmani

Mother

15-04-1970

53

House wife

Babita Vishwakarma " Wife 01-01-1986 37  |House wife
Nitin Vishwakarma Son 01-01-2005 18 Study in 9th Standard
Mahak Vishwakaram Daughter 07-11-2011 12 Study in 7th Standard

| JavaharPrasad

Father

“01-01-1972

Farmar

Janki Prasad

Mother

01-01-1975

48

House wife

Sanat Kumar Mish

ar

Wife

Ranjana Mishra 01-01-1991 320 |House wife
Astha Mishra Daughter 18-09-2019 4 Child
Divyanshu Mishra Daughter 29-10-2022 1 Child
Parvati Mishra Maother 01-01-1947 76 House wife

Tu|5h|DeV; R

01/01/1988

House wife

Akash Pramod Gautam Son 11M10/2012 1 Study in 7th Standard
Vikash Pramod Gautam Son 16/11/2011 12 Study in 6th Standard
Abhishek Pramod Gautam Son 15/07/2015 8 Study in 4th Standard
Nainshi Pramod Gautam Daughter 01/01/2018 5 Study in 1st Standard
Payal Pramod Gautam Daughter 01/01/2019 4 Child

_ 10 |Ghitranjankumar Atj m:
Arjun Singh Father 16/05/1978 45  |Farmar
Fulmati Devi Mother 09/03/1980 43 House wife
Manita Kumari (UnMarried) Sister 10/03/2005 18 Study in 12th Standard
Ravita Kumari (UnMarried) Sister 01/01/2009 14 Study in 8th Standard

" Sonika Narendra Pathak

Wife 01/01/2000 23 |Dead
Swati Narendra Pathak Daughter 16/11/2019 4 Nursery
Sweta Narendra Pathak Daughter 28/01/2022 2 Child
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